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‘Growth fragile, real interest rates high'
e

LONGAGO, ISTATEDTHATADOT PLOTISA
MUCH BETTERWAYTO COMMUNICATETHE
THINKING OF THEMPCTHAN ASTANCE'
THATMOST PEOPLE DONOT FULLY
UNDERSTAND. [AM NOTSURE THAT EVEN ALL
THEMEMBERS OF THE MPCUNDERSTAND
THESTANCE INTHESAMEWAY

Business Standard KOLKATA | FRIDAY, 24 FEBRUARY 2023

‘Pass-through of
fallin commodity
prices notclear’

SHASHANKA BHIDE, an external , s
member of the Monetary Policy o
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPCis aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last
month’sinflationislike
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You have voted against the stance of

drivingacarbylooking | external members. Why do you think selling pricesin aphased mannerinstead | withdrawal of accommodation. What

intherear-viewmirror. | thereisadivergence of views among ofallatonce. should have been the stance? You are now the only external

Whatisimportantis internal and external members? Longago, Istated thatadot plotisamuch member to vote against a pause. You

forecastinflation 3-4 Coreinflation has been elevated for Why do you think that there is better way tocommunicate the thinking of clearly don’t share the risks to

quarters ahead. several quarters now. This would be a complacency about growth? the MPCthan a “stance” that most people economic growth from over-
JAYANTH Measured againstthat, | matterofgrave concernifit were Exports have slowed; the significant donot fullyunderstand. Iam not surethat shooting policy tightening? the domestic market. These two-three
VARMA thereal interestrateis associated with adisanchoring of reduction in the fiscal deficit is clearly even allthe members of the MPC under- No,Iamamember in favour ofan thingsareimportantonwhatthe
External positive and quite inflation expectations. The evidence is contractionary; rising interest rates stand the stance in the same way. The increaseinrate (inthelast MPCmeet). | policy position would be. Afterthe
member, MPC  Jikelylarge enough to quite to the contrary: inflation expect- flowingthrough intoraising EMIscreatea | stanceappearstorepresentacommitment Thepricerise wassignificantinmany | significantincreaseinratessince May,

moderatedemandand | ationshavecomedown sharply, headwind for private consumption. bythe MPCto keepraisingratesin future, commodities. For me, the issue was we are still not within the tolerance
keepinflation under control. particularly in the case of businesses. Private capital expenditure is still very andIdonotbelieve that the MPC should tie core inflation, which continued tobe band. Sorate decisionswill have tobe

Coreinflation has been high forsolong, tentative, and rising rates could choke this | itshandsinthis manner. The MPCshould high. Several componentsof core based on how the datalookslike.

How worried are you about sticky core most probably due to asuccession of offas well. So growth is very fragile. retain the freedomtoraiserates, lower inflation were above 6 per cent. The
inflation? RBI internal members seem supply shocks and the decision of rates, or keep them unchanged depending rate hikewasinthebackgroundofthe | Thoughinflation is still not within
more worried about core inflation than businesses to pass on cost pressures to Taking one year ahead inflation into on how the situation evolves. continued inflationary pressures, theband, any further rate hike will

especiallyinthesectorsand

commodities otherthan food. We are
s lookingtoreducethe inflationrate

target over the medium

term. We are not close to

thatyet. Growthis

notimmediately have animpacton

the inflation trajectory. Whatever

rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPCwho voted against the rolein the MPC’s decisions on LAFtools must be fine-tuned to certainly an area that will aspectalso, don’t you think

panel's latest rate hike, tells Bhaskar Dutta how further tightening could . policy signals? ensure overnight ratesstay inthe be affected by higher any further rate hike may not

affect the interest-elastic components of aggregate demand, potentially Volatility in the rupeeisnotin band. interestrates. Butatthe SHASHANKA beneeded?

pushing down GDP growth towards 5 per cent. Edited excerpts: the MPC’sterms of reference. same time, the continued BHIDE Thatisaconcern whichis
And raising policy rates will not Given the multiple supply highinflationrateisareal certainly there. The

You voted for a pause in rate policy rate hikes in India have a reduce rupeevolatilityinIndian | shockssuffered,you called for CONCern now. External transmission of rate hike on

hikes based on several factors, stronger effect on growth than conditions wheredebt flowsare | more excise tax cuts. In terms of member, MP( overall price conditions and

includingrisks of over- inflation. How much impact do limited. The MPChastorespond | monetary-fiscal coordination, Since the RBI has raised what happenstothe demand

conditions duetotherate hike. This
trade-offisaconcern. Lower inflation
rateisapriority now. The decisions

what more could be done,
considering the persistence of
highinflation?

ifsharp depreciation raises
expected inflation.

tightening. Since the last policy
statement, however, inflation
has surprised sharply on the

you see onthe MPC’s growth
forecasts for FY24 if financial
conditions were tightened

policy rates cumulatively by 250
basis points and rate transmission
takes time, will it not be prudent to

upside. Does this alter your further? The RBI mentioned the overall Coordination is required because pause and allow past policy rate hikes | willhavetobebasedonthat.
reading of the situation? The RBIgrowth forecast rates surplus liquidity as a factor fiscal policy is more effective toshow its impact on the ground?

My main reason forthe depend ongrowthin behind retaining the current againstcommodityinflation. A Inthe past two meetings, the size of MPC members, including you, have
pause was that we had continued stance of withdrawing risein policy rates can reduce it therateincreaseshascomedown.You | made coreinflationabenchmark
reached the contract- consumptionand 2010s, the sacrifice ratio canbe accommodation. Youvoted fora | onlywithalargeoutputsacrifice, areright, we have had rateincreases while the mandate is the headline
ionary real rate appro- investmentsince very high iftrendslower growth neutral stance. Is this keepingin | asitworksby contracting since the May meeting.It’'sthe retail inflation. Why is that?
priateinthecurrent exportsare slowing. results. mind durable liquidity demand. The price of theIndian question of achieving our mandate. Itisnotamove away fromthe
conditionsofaglobal A Aggregate government requirements? crudebasket hasbeen lower fora We need toseethat we are within the mandate. Itissimply the fact that
slowdown. A transient w expenditure will also You mentioned the role of the Since Indiaissubjecttolarge number of months, but thereisno tolerance band in 2023-24. To know unlessthe core inflation also comes
fall or spike does not External reduce with fiscal RBI’s reserves in maintaining exogenous liquidity shocks, the pass-through toretail prices. whetherrateincreasesarerequiredor | down,itistoughtobringtheoverall
changethat. Theremay Meém ber, MPC consolidation. Private independence fromtheFed.The | currentdurableliquiditylevel Excise tax can be reduced for not, we need to have those trends. inflation rate in asustained way closer
beupward risks for consumptionand latest data show adownward was insufficient to prevent selected commodities Many of the things, especially the toourtarget, even withinthe

inflation, but there are downward

risksalso.

You have pointed out that real

investment are the interest-
elastic components of aggregate
demand. Growth can fall towards

Spercentifthesefall. Asinthe

trend inreserves again,
following strength in the dollar.
Are concerns over potential
volatility in the rupee playing a

overnight rates from rising above
the LAFband at the end 0f2022.

Itdoes not need to be withdrawn
further. Regardless of the stance,

contributingtoinflation. Longer-
term measures to reduce costs
and improve productivity must,
of course, continue.

international commodity prices, are
more favourable. Whatisless clearis
the pass through of many ofthe

declineintheinternational pricesin

tolerance band. Strictly speaking, (the
areaofconcern are) core inflation and
tosomeextent the fuel and light
inflation, which isin double digits.
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NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza", Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

NOTICE

Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

SL. Name of the SEBI registration Last Date for
No. trading member  number filing complaints

1. R.D.ShahStock INZ000277835
Brokers Pvt. Ltd.

24-April-2023

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
above mentioned trading member on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the above mentioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

For National Stock Exchange of India Ltd.
sd/-

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED
(In Liquidation)

CIN: L45202MH1976PLC019135

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071
Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 PM.
(With unlimited extension of 5 minutes each)

Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) which

is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The

sale of assets will take place through the e-auction platform
https://ncltauction.auctiontiger.net. The details of the assets to be auctioned, their

Reserve Price, EMD Amount & Incremental Bid is given in the below table:

Reserve EMD Amount | Incremental
Assets Price (In Rs.) & its | Bid Amount
(InRs.) submission (InRs.)
timeline
Two Cranes of the Corporate
Debtor located at 43/4 & 43/5, 9,00,000/-
Village: Sawarsai, Pen- Khopoli From 50,000/~
ge: g "Nopolll 90,00,000/- | 24.02.2023 | Orabove
Road, Pen - Raigad, to
Maharashtra — 402107 (the
11.03.202
Specified Location) 03.2023

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of assets
of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS
BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND
“WITHOUT RECOURSE BASIS”.

2) Formore details in relation to Assets and terms & conditions of the auction, please

Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91
9667090135.

For Petron Engineering Construction Limited (In Liquidation)
Sd/-

CS Vineet K Chaudhary

Liquidator

In the matter of Petron Engineering Construction Limited

IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246

Place: Mumbai
Date: 24-February-2023

-

N Nifty50

AFA Valid till 23.11.2023

liquidatorPECL@vkcindia.com (process specific)
ip.vineetchaudhary@gmail.com (registered with IBBI)
Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049
Date: 24.02.2023

Y, Place: New Delhi

Vice President
Regulatory

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation

TATA POWER DELHI DISTRIBUTION LIMITED 4

ATata Power and Delhi Government Joint Venture
Regd. Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009 5.

TATAPOWER-DDL

Tel: 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

NOTICE INVITING TENDERS

TATA Power-DDL invites tenders as per following details:

Process) Regulations, 2016)
For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
Name of corporate debtor Accutime Logistics Private Limited
2. | Date of incorporation of corporate | 30/03/2007
debtor
3. | Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

Corporate Identity No. / Limited | U63090WB2007PTC114917
Liability  Identification No. of
corporate debtor

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Feb 24, 2023 Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -

, Estimated | Availability| Last Date & Time 400710
Tender Enquiry No. CostEMD| ofBiq | ©f Bid Submission/ 6. | Date of closure of Insolvency | 180 days ended on12/7/2022
Work Description (Rs ) Document Date and time of Resolution Process (Liguiqation Application was
. u Opening of bids adjudicated on 21.02.2023)
7. | Liquidation commencement date of | 21/02/2023
TPDDLIENGG/ENQ/200001515/22-23 | 76 sy 17.03.2023;1500 Hrs/ corporate debtor
Supply Of Pipe Gi Earth Elecd 40mm 6.15.000 24.02.2023 17.03.2023;1530 Hrs 8. | Name and registration number of | SEIKH ABDUL SALAM
3m Long H-class e the insolvency professional acting | IBBI Reg. No. IBBI/IPA003/IP-

CORRIGENDUM / TENDER DATE EXTENTION

as liquidator N00250/2019/2020/12966

. i i T 9. | Address and e-mail of the | 64J, Linton Street, Kolkata-700014
Tender Enquiry No. Previously | Revised Due Date & Time \da € ! , b
Work Description Published | of Bid Submission/ Date Iéfi)t:(ri:tor, as registered with the | salam10695@gmail.com
Date | & time of opening of bids 10. | Address and e-mail to be used for | 64J, Linton Street, Kolkata-700014

TPDDL/ENGG/ENQ/200001507/22-23 27.01.2023 | 27.02.2023 at 1600 Hrs/ correspondence with the liquidator | ipsalamkol2019@gmail.com
Procurement of 34 tb usable storage capacity | = 27.02.2023 at 1630 Hrs 11. | Last date for submission of claims | 22/03/2023
TPDDL/ENGGIENQIZQ0001500/22-23 ) 31.01.2023 03.03.2023 at 1600 Hrs/ Notice is hereby given that the Natlionlal Qompany Law Tribl{nal, Kolk:ata} Bencl'_\ has
Supply of Insulated Aerial Work Platform with Ul 03.03.2023 at 1630 Hrs E[de_;e:ij thez;:lc';rznlrzn:zn:;:ement of liquidation of the Accutime Logistics Private
Vehicle + Associated Tools and Trainin: imited on .

g The stakeholders of Accutime Logistics Private Limited are hereby called upon to
TPDDL/ENGG/ENQ/200001496/22-23 23.01.2023 | 28.02.2023 at 1600 Hrs/ submit their claims with proof on or before 22/03/2023 to the liquidator at the address
Sitc Of Rtu's & Ethemnet Switches 28.02.2023 at 1630 Hrs mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only.
TPDDLIENGG/ENQIZQOOM4?7I22.'23 . 07.11.2022 10.03.2023 at 1600 Hrs/ All other creditors may submit the claims with the proof in person, by post or by
SITC of 5x66kV Switching Stations in Delhi 10.03.2023 at 1630 Hrs electronic means.

Complete tender and corrigendum document is available on our
website www.tatapower-ddl.com—>Vendor Zone — Tender / Corrigendum Documents

Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

Contracts - 011-66112222

— TENDER CARE —

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Public Sector Bank
UnionBankofIndiaor- &=
ganized a “Empower -
HER” Programme un-
derthe guidance of A.
Manimekhalai, MD & |g
CEO, Union Bank Of
India, with the aim of
recognizing the eco-
nomic and social contribution of women across the country and
supporting their efforts. This programme was organized by Hat-
gobindpur Branch of Union Bank of India for SHG Women'’s un-
derthe direction of Sudhakar Rao, Zonal Head, Kolkata. The pro-
gramme was inaugurated by Bhawesh Prakash, Regional Head,
Regional Office, Durgapur. Inthe programme Avinash Agarwal,
Deputy Regional Head and Baidyanath Mandi, Branch Manager,
Hatgobindpur Branch and other employees of the branch were
present.

Seven sewing machines were donated by Bhawesh Prakash, Re-
gional Head to SHG women's as financial support to make them
financially empowered. On this occasion, Rs. 50 lakh loanto SHG
women’s were sanctioned and disbursed under different schemes
by Union Bank Of India. Along with this, he provided information
about various loans of the bank to SHG women's which empow-
ers the women economically and socially.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

Bank of Maharashtra (BoM) has emerged as the top performer
among state-owned lenders in terms of loan growth percentage
during the third quarter of 2022-23, an analysis of the latest
financial results of public sector banks showed. The Pune-based
lenderrecorded a21.67 per centincrease in gross advances on
ayear-on-year basis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
top slotin creditgrowth in percentage terms consistently for the
past 10 quarters despite COVID-19 pressures.

FINANCIAL LITERACY

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
Hansnabad and Champapukur branch with the help of Basirhat Block.
The members present at the programme namely Subir
Ranjan Mukhopadhyay, AGM, RBI, Sourav Sengupta, PD, DRDC,
N.24 Pgs, RajKishore Sahoo,. G.M, BGVB, Bisakh Bhattacharya,
BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr.
Biswas, Resource Person DRDC, Pradhan Nataberia
Panchayatamong others.

— Advertorial

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Balmer Lawrie & Co. Ltd., a Mini Ratna Category — | PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31
December 2022. The results were approved by the Board in its
Meeting held at Kolkata on 10 February 2023.

The total netincome for the third quarter registered a growth of
1.45% quarter to quarter and stood at Rs. 514.55 crore as compared
tothe same period last year. The Profit Before Tax (PBT)increased
by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
December 2022 as compared to Rs. 25.04 crore for the same
period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for the nine-month period ended 31 December 2022 stood
atRs. 1729.51 crore, anincrease of 15.49% over Rs. 1497.52 crore
inthe corresponding period last year.

BANK OF BARODA
ORGANIZES AWARD CEREMONY

Bank of Baroda, Chennai Metro
Region organized the “Baroda
Achievers Award” for the students
of Madras Institute Technology,
Chrompet, Chennaiwhereinthey glies & &

have presented cash rewards for the Students who have performed
exceedingly well in Academics, Sports and All round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
the awards to the students. The Dignitaries present were Dr. J Prakash,
Preofessor and Dean, MIT Campus, Rajesh, Chief Manager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region and other executives.

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

NMDC Steel Limited (NSL) was el
listed at Bombay Stock Exchange ¥
on 20.2.23. NSL, NMDC'’s
3 MTPA Integrated Steel Plant at
Nagarnarin Chhattisgarh, was list- 2
ed to become a public company. SRz -

The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD, NMDC/NSL, Amitava Mukherjee, Director, NSL,
D.K. Mohanty, Director, NSL, Independent Directors of NMDC and
Senior Officials of NMDC and NSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD & CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay, MD & CEO, IDBI Capital Markets & Securi-
ties Limited witnessed the listing ceremony. NMDC Steel Limited
was incorporated as a wholly owned subsidiary of NMDC Limited on
January 2, 2015 under the Companies Act, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
owned by the President of India, under the administrative control of
the Ministry of Steel, Government of India.

SBI LAUNCHES DEPOSIT SCHEME
R Radhakrishna, Chief General Manager, State Bank of India,
Local Head Office, Chennai, recently launched Amrit Kalash deposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Having a400-day tenure, the scheme s valid up to March
31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.



Highlight

Highlight


ECONOMY & PUBLIC AFFAIRS 11

‘Growth fragile, real interest rates high'
e

LONGAGO, ISTATEDTHATADOT PLOTISA
MUCH BETTERWAYTO COMMUNICATETHE
THINKING OF THEMPCTHAN ASTANCE'
THATMOST PEOPLE DONOT FULLY
UNDERSTAND. [AM NOTSURE THAT EVEN ALL
THEMEMBERS OF THE MPCUNDERSTAND
THESTANCE INTHESAMEWAY

Business Standard KOCHI | FRIDAY, 24 FEBRUARY 2023

‘Pass-through of
fallin commodity
prices notclear’

SHASHANKA BHIDE, an external , s
member of the Monetary Policy o
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPCis aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last
month’sinflationislike
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You have voted against the stance of

drivingacarbylooking | external members. Why do you think selling pricesin aphased mannerinstead | withdrawal of accommodation. What

intherear-viewmirror. | thereisadivergence of views among ofallatonce. should have been the stance? You are now the only external

Whatisimportantis internal and external members? Longago, Istated thatadot plotisamuch member to vote against a pause. You

forecastinflation 3-4 Coreinflation has been elevated for Why do you think that there is better way tocommunicate the thinking of clearly don’t share the risks to

quarters ahead. several quarters now. This would be a complacency about growth? the MPCthan a “stance” that most people economic growth from over-
JAYANTH Measured againstthat, | matterofgrave concernifit were Exports have slowed; the significant donot fullyunderstand. Iam not surethat shooting policy tightening? the domestic market. These two-three
VARMA thereal interestrateis associated with adisanchoring of reduction in the fiscal deficit is clearly even allthe members of the MPC under- No,Iamamember in favour ofan thingsareimportantonwhatthe
External positive and quite inflation expectations. The evidence is contractionary; rising interest rates stand the stance in the same way. The increaseinrate (inthelast MPCmeet). | policy position would be. Afterthe
member, MPC  Jikelylarge enough to quite to the contrary: inflation expect- flowingthrough intoraising EMIscreatea | stanceappearstorepresentacommitment Thepricerise wassignificantinmany | significantincreaseinratessince May,

moderatedemandand | ationshavecomedown sharply, headwind for private consumption. bythe MPCto keepraisingratesin future, commodities. For me, the issue was we are still not within the tolerance
keepinflation under control. particularly in the case of businesses. Private capital expenditure is still very andIdonotbelieve that the MPC should tie core inflation, which continued tobe band. Sorate decisionswill have tobe

Coreinflation has been high forsolong, tentative, and rising rates could choke this | itshandsinthis manner. The MPCshould high. Several componentsof core based on how the datalookslike.

How worried are you about sticky core most probably due to asuccession of offas well. So growth is very fragile. retain the freedomtoraiserates, lower inflation were above 6 per cent. The
inflation? RBI internal members seem supply shocks and the decision of rates, or keep them unchanged depending rate hikewasinthebackgroundofthe | Thoughinflation is still not within
more worried about core inflation than businesses to pass on cost pressures to Taking one year ahead inflation into on how the situation evolves. continued inflationary pressures, theband, any further rate hike will

especiallyinthesectorsand

commodities otherthan food. We are
s lookingtoreducethe inflationrate

target over the medium

term. We are not close to

thatyet. Growthis

notimmediately have animpacton

the inflation trajectory. Whatever

rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPCwho voted against the rolein the MPC’s decisions on LAFtools must be fine-tuned to certainly an area that will aspectalso, don’t you think

panel's latest rate hike, tells Bhaskar Dutta how further tightening could . policy signals? ensure overnight ratesstay inthe be affected by higher any further rate hike may not

affect the interest-elastic components of aggregate demand, potentially Volatility in the rupeeisnotin band. interestrates. Butatthe SHASHANKA beneeded?

pushing down GDP growth towards 5 per cent. Edited excerpts: the MPC’sterms of reference. same time, the continued BHIDE Thatisaconcern whichis
And raising policy rates will not Given the multiple supply highinflationrateisareal certainly there. The

You voted for a pause in rate policy rate hikes in India have a reduce rupeevolatilityinIndian | shockssuffered,you called for CONCern now. External transmission of rate hike on

hikes based on several factors, stronger effect on growth than conditions wheredebt flowsare | more excise tax cuts. In terms of member, MP( overall price conditions and

includingrisks of over- inflation. How much impact do limited. The MPChastorespond | monetary-fiscal coordination, Since the RBI has raised what happenstothe demand

conditions duetotherate hike. This
trade-offisaconcern. Lower inflation
rateisapriority now. The decisions

what more could be done,
considering the persistence of
highinflation?

ifsharp depreciation raises
expected inflation.

tightening. Since the last policy
statement, however, inflation
has surprised sharply on the

you see onthe MPC’s growth
forecasts for FY24 if financial
conditions were tightened

policy rates cumulatively by 250
basis points and rate transmission
takes time, will it not be prudent to

upside. Does this alter your further? The RBI mentioned the overall Coordination is required because pause and allow past policy rate hikes | willhavetobebasedonthat.
reading of the situation? The RBIgrowth forecast rates surplus liquidity as a factor fiscal policy is more effective toshow its impact on the ground?

My main reason forthe depend ongrowthin behind retaining the current againstcommodityinflation. A Inthe past two meetings, the size of MPC members, including you, have
pause was that we had continued stance of withdrawing risein policy rates can reduce it therateincreaseshascomedown.You | made coreinflationabenchmark
reached the contract- consumptionand 2010s, the sacrifice ratio canbe accommodation. Youvoted fora | onlywithalargeoutputsacrifice, areright, we have had rateincreases while the mandate is the headline
ionary real rate appro- investmentsince very high iftrendslower growth neutral stance. Is this keepingin | asitworksby contracting since the May meeting.It’'sthe retail inflation. Why is that?
priateinthecurrent exportsare slowing. results. mind durable liquidity demand. The price of theIndian question of achieving our mandate. Itisnotamove away fromthe
conditionsofaglobal A Aggregate government requirements? crudebasket hasbeen lower fora We need toseethat we are within the mandate. Itissimply the fact that
slowdown. A transient w expenditure will also You mentioned the role of the Since Indiaissubjecttolarge number of months, but thereisno tolerance band in 2023-24. To know unlessthe core inflation also comes
fall or spike does not External reduce with fiscal RBI’s reserves in maintaining exogenous liquidity shocks, the pass-through toretail prices. whetherrateincreasesarerequiredor | down,itistoughtobringtheoverall
changethat. Theremay Meém ber, MPC consolidation. Private independence fromtheFed.The | currentdurableliquiditylevel Excise tax can be reduced for not, we need to have those trends. inflation rate in asustained way closer
beupward risks for consumptionand latest data show adownward was insufficient to prevent selected commodities Many of the things, especially the toourtarget, even withinthe

inflation, but there are downward

risksalso.

You have pointed out that real

investment are the interest-
elastic components of aggregate
demand. Growth can fall towards

Spercentifthesefall. Asinthe

trend inreserves again,
following strength in the dollar.
Are concerns over potential
volatility in the rupee playing a

overnight rates from rising above
the LAFband at the end 0f2022.

Itdoes not need to be withdrawn
further. Regardless of the stance,

contributingtoinflation. Longer-
term measures to reduce costs
and improve productivity must,
of course, continue.

international commodity prices, are
more favourable. Whatisless clearis
the pass through of many ofthe

declineintheinternational pricesin

tolerance band. Strictly speaking, (the
areaofconcern are) core inflation and
tosomeextent the fuel and light
inflation, which isin double digits.

" (INSE

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza", Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

NOTICE

Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

SL. Name of the SEBI registration Last Date for
No. trading member  number filing complaints

1. R.D.ShahStock INZ000277835
Brokers Pvt. Ltd.

24-April-2023

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
above mentioned trading member on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the above mentioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

For National Stock Exchange of India Ltd.

sd/-

Vice President
Regulatory

Place: Mumbai
Date: 24-February-2023

N Nifty50

- /

TATA POWER DELHI DISTRIBUTION LIMITED

A Tata Power and Delhi Government Joint Venture

TATAPOWER-DDL

Tel: 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

NOTICE INVITING TENDERS

TATA Power-DDL invites tenders as per following details:

Feb 24, 2023

Regd. Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED
(In Liquidation)

CIN: L45202MH1976PLC019135

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071
Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 PM.
(With unlimited extension of 5 minutes each)

Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) which
is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The
sale of assets will take place through the e-auction platform
https://ncltauction.auctiontiger.net. The details of the assets to be auctioned, their
Reserve Price, EMD Amount & Incremental Bid is given in the below table:

Reserve EMD Amount | Incremental
Assets Price (In Rs.) & its | Bid Amount
(InRs.) submission (InRs.)
timeline
Two Cranes of the Corporate
Debtor located at 43/4 & 43/5, 9,00,000/-
Village: Sawarsai, Pen- Khopoli From 50,000/~
ge: g "Nopolll 90,00,000/- | 24.02.2023 | Orabove
Road, Pen - Raigad, to
Maharashtra — 402107 (the
11.03.202
Specified Location) 03.2023

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of assets
of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS
BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND
“WITHOUT RECOURSE BASIS”.

2) Formore details in relation to Assets and terms & conditions of the auction, please

Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91
9667090135.

For Petron Engineering Construction Limited (In Liquidation)
Sd/-

CS Vineet K Chaudhary

Liquidator

In the matter of Petron Engineering Construction Limited
IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246
AFA Valid till 23.11.2023

liquidatorPECL@vkcindia.com (process specific)
ip.vineetchaudhary@gmail.com (registered with IBBI)
Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049
Date: 24.02.2023

Place: New De!k?

—
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)
For the attention of the stakeholders of Accutime Logistics Private Limited

S. N.| Particulars Details

Name of corporate debtor Accutime Logistics Private Limited
2. | Date of incorporation of corporate | 30/03/2007

debtor

3. | Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. | Corporate Identity No. / Limited | U63090WB2007PTC114917
Liability  Identification No. of
corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -

— TENDER CARE —

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Public Sector Bank
UnionBankofIndiaor- &=
ganized a “Empower -
HER” Programme un-
derthe guidance of A.
Manimekhalai, MD & |g
CEO, Union Bank Of
India, with the aim of
recognizing the eco-
nomic and social contribution of women across the country and
supporting their efforts. This programme was organized by Hat-
gobindpur Branch of Union Bank of India for SHG Women'’s un-
derthe direction of Sudhakar Rao, Zonal Head, Kolkata. The pro-
gramme was inaugurated by Bhawesh Prakash, Regional Head,
Regional Office, Durgapur. Inthe programme Avinash Agarwal,
Deputy Regional Head and Baidyanath Mandi, Branch Manager,
Hatgobindpur Branch and other employees of the branch were
present.

Seven sewing machines were donated by Bhawesh Prakash, Re-
gional Head to SHG women's as financial support to make them
financially empowered. On this occasion, Rs. 50 lakh loanto SHG
women’s were sanctioned and disbursed under different schemes
by Union Bank Of India. Along with this, he provided information
about various loans of the bank to SHG women's which empow-
ers the women economically and socially.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

Bank of Maharashtra (BoM) has emerged as the top performer
among state-owned lenders in terms of loan growth percentage
during the third quarter of 2022-23, an analysis of the latest
financial results of public sector banks showed. The Pune-based
lenderrecorded a21.67 per centincrease in gross advances on
ayear-on-year basis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
top slotin creditgrowth in percentage terms consistently for the
past 10 quarters despite COVID-19 pressures.

FINANCIAL LITERACY

— Advertorial

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Balmer Lawrie & Co. Ltd., a Mini Ratna Category — | PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31
December 2022. The results were approved by the Board in its
Meeting held at Kolkata on 10 February 2023.

The total netincome for the third quarter registered a growth of
1.45% quarter to quarter and stood at Rs. 514.55 crore as compared
tothe same period last year. The Profit Before Tax (PBT)increased
by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
December 2022 as compared to Rs. 25.04 crore for the same
period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for the nine-month period ended 31 December 2022 stood
atRs. 1729.51 crore, anincrease of 15.49% over Rs. 1497.52 crore
inthe corresponding period last year.

BANK OF BARODA
ORGANIZES AWARD CEREMONY

Bank of Baroda, Chennai Metro
Region organized the “Baroda
Achievers Award” for the students
of Madras Institute Technology,
Chrompet, Chennaiwhereinthey glies & &

have presented cash rewards for the Students who have performed
exceedingly well in Academics, Sports and All round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
the awards to the students. The Dignitaries present were Dr. J Prakash,
Preofessor and Dean, MIT Campus, Rajesh, Chief Manager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region and other executives.

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

NMDC Steel Limited (NSL) was el
listed at Bombay Stock Exchange ¥
on 20.2.23. NSL, NMDC'’s
3 MTPA Integrated Steel Plant at
Nagarnarin Chhattisgarh, was list-
ed to become a public company. =¥

:

The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD, NMDC/NSL, Amitava Mukherjee, Director, NSL,
D.K. Mohanty, Director, NSL, Independent Directors of NMDC and
Senior Officials of NMDC and NSL. Manoj Kumar, Joint Secretary,

Complete tender and corrigendum document is available on our
website www.tatapower-ddl.com—>Vendor Zone — Tender / Corrigendum Documents
Contracts - 011-66112222

Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SA! *

Tender Enquiry No. Estimated | Availability olf-aBsI:iDSaut:rﬁlgéT:)enl 6. | Date of closure of Insolvenc 1387125 s ended on12/7/2022 DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Work Desqcrip?t,ion ' C“é’ EMD| ofBid | " te and time of " | Resolution Process Y| (Giquidation  Application was Amitava Chatterjee, MD & CEO, SBI Capital Markets Limited; and
(Re) | Document Opening of bids N adjudicated on 21.02.2023) Kamal Kant Upadhyay, MD & CEO, IDBI Capital Markets & Securi-
TPDDLIENGG/ENQ/200001515122:23 | , 75 cro/ 70320531500 ol | | L L comorate somtar oo 2@ of | 21/02/2023 ties Limited witnessed the listing ceremony. NMDC Steel Limited
Supply Of Pipe Gi Earth Elecd 40mm 6.15.000 24.02.2023 17.03.20231530 Hrs 8. | Name and registration number of | SEIKH ABDUL SALAM was incorporated as a wholly owned subsidiary of NMDC Limited on
3m Long H-class T the insolvency professional acting | IBBI Reg. No. IBBI/IPA003/IP- January 2, 2015 under the Companies Act, 2013 with a registered
CORRIGENDUM / TENDER DATE EXTENTION as liquidator N00250/2019/2020/12966 : ’ ’ X
: : - 9 [ Address and e-mail of the | 647 Linton Stest Kolkaa—700014 office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
Tender Enquiry No. Previously | Revised Due Date & Time - | fnad € f , b sta _
) : - e liquidator, as registered with the | salam10695@gmail.com The now demerged company NMDC Steel Limited is a central
Work Description Published | of Bid Submission/ Date Board ; . - A ;
Date & time of opening of bids 10. Agziess and e-mail to be used for | 64J, Linton Street, Kolkata-700014 public sector enterprise with a paid-up capital of Rs.2,930 crores
;PDDLIENGGf/I§4NQb/200%(|)1507/22-23 27.01.2023 gg%%ggg at lggg Hrs/ " | correspondence with the liquidator | ipsalamkol2019@gmail.com The Financial Literacy Awareness Program was observed on owned by the President of India, under the administrative control of
rocurement of 34 th usable storage capacity| "~ - 022023 at rs 11. | Last date for submission of claims | 22/03/2023 17.02.2023 in order to implementation of RBI slogan " Good finan- |  the Ministry of Steel, Government of India.
TPDDL/ENGG/ENQ/200001500/22-23 Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has i i _ i " i f
Suppl oflnsulatedc%erial Work Platform with | 31:01.2023 03.03.2023 at 1600 Hrs/ ordered the commencement of liquidation of the Accutime Logistics Private cial bshaviour - your saviour” at Town Ha”’ Basirhat b¥ Basirhat,
Vehicle + Associated Tools 2nd Training 03.03.2023 at 1630 Hrs |\ imited on 21/02/2023. Hansnabad and Champapukur branch with the help of Basirhat Block. SBI LAUNCHES DEPOSIT SCHEME
TPDDLENGG/ENQ/200001496/22-23 28.02.2023 £ 1600 Hred The stakeholders of Accutime Logistics Private Limited are hereby called upon to The members present at the programme namely Subir R Radhakrishna, Chief General Manager, State Bank of India,
Sitc Of Riu's & Ethernet Switches i 23.01.2023 28.02.2023 2t 1630 H;z ?gﬂg;g?;g:ﬂ? I‘g‘; p,\fgﬂfoo_n or before 22/03/2023 to the liquidator at the address Ranjan Mukhopadhyay, AGM, RBI, Sourav Sengupta, PD, DRDC, Local Head Office, Chennai, recently launched Amrit Kalash deposit
TPDDL/ENGG/ENQ/200001477/22-23 10.03.2023 at 1600 Hrs/ The financial creditors shall submit their claims with proof by electronic means only. N.24 Pgs, RajKishore Sahoo,. G.M, BGVB, Bisakh Bhattacharya, scheme with up to 7.10% interest rate for domestic and NRI
SITC of 5xB6KV Switching Stations in Delhi | 02022 | 10032023 Bk 1630 Hre All other creditors may submit the claims with the proof in person, by post or by BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr. | customers. Havinga400-daytenure, the schemeis valid up toMarch

Biswas, Resource Person DRDC, Pradhan Nataberia
Yanchayat among others.

31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.
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‘Growrth fragile, real interest rates high' ‘Pass-through of
sy fallin commodity

LONGAGO, ISTATEDTHATADOT PLOTISA p ri C e S n Ot cl e ar’

MUCH BETTERWAYTO COMMUNICATE THE

THINKING OFTHE MPCTHAN A ‘STANCE'

THATMOST PEOPLE DO NOTFULLY SHASHANKA BHIDE, an external
UNDERSTAND. |AM NOTSURETHAT EVEN ALL Committee (MO, voted In faveur of a
THEMEMBERS OF THE MPCUNDERSTAND Irr?taenhiig’feirr\]/ Itef‘\s ‘IAa;IttehstA Eﬁ'}fln";f“”g‘
THESTAN(E lNTHESAMEWAY Mishra, Bhide says MPCis ainiing to

- O - bring down inflation level within the
tolerance band in 2023-24. Edited

Business Standard CHENNAI | FRIDAY, 24 FEBRUARY 2023

JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last

! q;-:'
v iy

month’sinflationislike You have voted against the stance of excerpts:

drivingacarbylooking | external members. Why do you think selling pricesin aphased mannerinstead | withdrawal of accommodation. What

intherear-viewmirror. | thereisadivergence of views among ofallatonce. should have been the stance? You are now the only external

Whatisimportantis internal and external members? Longago, Istated thatadot plotisamuch member to vote against a pause. You

forecastinflation 3-4 Coreinflation has been elevated for Why do you think that there is better way tocommunicate the thinking of clearly don’t share the risks to

quarters ahead. several quarters now. This would be a complacency about growth? the MPCthan a “stance” that most people economic growth from over-
JAYANTH Measured againstthat, | matterofgrave concernifit were Exports have slowed; the significant donot fullyunderstand. Iam not surethat shooting policy tightening? the domestic market. These two-three
VARMA thereal interestrateis associated with adisanchoring of reduction in the fiscal deficit is clearly even allthe members of the MPC under- No,Iamamember in favour ofan thingsareimportantonwhatthe
External positive and quite inflation expectations. The evidence is contractionary; rising interest rates stand the stance in the same way. The increaseinrate (inthelast MPCmeet). | policy position would be. Afterthe
member, MPC  Jikelylarge enough to quite to the contrary: inflation expect- flowingthrough intoraising EMIscreatea | stanceappearstorepresentacommitment Thepricerise wassignificantinmany | significantincreaseinratessince May,

moderatedemandand | ationshavecomedown sharply, headwind for private consumption. bythe MPCto keepraisingratesin future, commodities. For me, the issue was we are still not within the tolerance
keepinflation under control. particularly in the case of businesses. Private capital expenditure is still very andIdonotbelieve that the MPC should tie core inflation, which continued tobe band. Sorate decisionswill have tobe

Coreinflation has been high forsolong, tentative, and rising rates could choke this | itshandsinthis manner. The MPCshould high. Several componentsof core based on how the datalookslike.

How worried are you about sticky core most probably due to asuccession of offas well. So growth is very fragile. retain the freedomtoraiserates, lower inflation were above 6 per cent. The
inflation? RBI internal members seem supply shocks and the decision of rates, or keep them unchanged depending rate hikewasinthebackgroundofthe | Thoughinflation is still not within
more worried about core inflation than businesses to pass on cost pressures to Taking one year ahead inflation into on how the situation evolves. continued inflationary pressures, theband, any further rate hike will

especiallyinthesectorsand

commodities otherthan food. We are
s lookingtoreducethe inflationrate

target over the medium

term. We are not close to

thatyet. Growthis

notimmediately have animpacton

the inflation trajectory. Whatever

rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPCwho voted against the rolein the MPC’s decisions on LAFtools must be fine-tuned to certainly an area that will aspectalso, don’t you think

panel's latest rate hike, tells Bhaskar Dutta how further tightening could policy signals? ensure overnight ratesstay inthe be affected by higher any further rate hike may not

affect the interest-elastic components of aggregate demand, potentially Volatility in the rupeeisnotin band. interestrates. Butatthe SHASHANKA beneeded?

pushing down GDP growth towards 5 per cent. Edited excerpts: the MPC’sterms of reference. same time, the continued BHIDE Thatisaconcern whichis
And raising policy rates will not Given the multiple supply highinflationrateisareal certainly there. The

You voted for a pause in rate policy rate hikes in India have a reduce rupeevolatilityinIndian | shockssuffered,you called for CONCern now. External transmission of rate hike on

hikes based on several factors, stronger effect on growth than conditions wheredebt flowsare | more excise tax cuts. In terms of member, MP( overall price conditions and

includingrisks of over- inflation. How much impact do limited. The MPChastorespond | monetary-fiscal coordination, Since the RBI has raised what happenstothe demand

tightening. Since the last policy
statement, however, inflation
has surprised sharply on the
upside. Does this alter your
reading of the situation?

you see onthe MPC’s growth
forecasts for FY24 if financial
conditions were tightened
further?

The RBIgrowth forecast rates

ifsharp depreciation raises
expected inflation.

The RBI mentioned the overall
surplus liquidity as a factor

what more could be done,
considering the persistence of
highinflation?

Coordination is required because
fiscal policy is more effective

policy rates cumulatively by 250
basis points and rate transmission
takes time, will it not be prudent to
pause and allow past policy rate hikes
toshow its impact on the ground?

conditions duetotherate hike. This
trade-offisaconcern. Lower inflation
rateisapriority now. The decisions
will have tobebased onthat.

My main reason forthe depend ongrowthin behind retaining the current againstcommodityinflation. A Inthe past two meetings, the size of MPC members, including you, have
pause was that we had continued stance of withdrawing risein policy rates can reduce it therateincreaseshascomedown.You | made coreinflationabenchmark
reached the contract- consumptionand 2010s, the sacrifice ratio canbe accommodation. Youvoted fora | onlywithalargeoutputsacrifice, areright, we have had rateincreases while the mandate is the headline
ionary real rate appro- investmentsince very high iftrendslower growth neutral stance. Is this keepingin | asitworksby contracting since the May meeting.It’'sthe retail inflation. Why is that?
priateinthecurrent exportsare slowing. results. mind durable liquidity demand. The price of theIndian question of achieving our mandate. Itisnotamove away fromthe
conditionsofaglobal A Aggregate government requirements? crudebasket hasbeen lower fora We need toseethat we are within the mandate. Itissimply the fact that
slowdown. A transient w expenditure will also You mentioned the role of the Since Indiaissubjecttolarge number of months, but thereisno tolerance band in 2023-24. To know unlessthe core inflation also comes
fall or spike does not External reduce with fiscal RBI’s reserves in maintaining exogenous liquidity shocks, the pass-through toretail prices. whetherrateincreasesarerequiredor | down,itistoughtobringtheoverall
changethat. Theremay Meém ber, MPC consolidation. Private independence fromtheFed.The | currentdurableliquiditylevel Excise tax can be reduced for not, we need to have those trends. inflation rate in asustained way closer
beupward risks for consumptionand latest data show adownward was insufficient to prevent selected commodities Many of the things, especially the toourtarget, even withinthe

inflation, but there are downward
risksalso.

You have pointed out that real

investment are the interest-
elastic components of aggregate
demand. Growth can fall towards
Spercentifthesefall. Asinthe

trend inreserves again,
following strength in the dollar.
Are concerns over potential
volatility in the rupee playing a

overnight rates from rising above
the LAFband at the end 0f2022.

Itdoes not need to be withdrawn
further. Regardless of the stance,

contributingtoinflation. Longer-
term measures to reduce costs
and improve productivity must,
of course, continue.

international commodity prices, are
more favourable. Whatisless clearis
the pass through of many ofthe

declineintheinternational pricesin

tolerance band. Strictly speaking, (the
areaofconcern are) core inflation and
tosomeextent the fuel and light
inflation, which isin double digits.

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED

(In Liquidation)

TATA POWER DELHI DISTRIBUTION LIMITED

A Tata Power and Delhi Government Joint Venture

— TENDER CARE —

— Advertorial

UNION BANK OF INDIA ORGANIZES

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071

Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 P.M.
(With unlimited extension of 5 minutes each)

CIN: L45202MH1976PLC019135

" (INSE |

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

NOTICE

TATAPOWER-DDL Regd. Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009

Tel : 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation

<“EMPOWER HER” PROGRAMME Balmer Lawrie & Co. Ltd., a Mini Ratna Category — | PSE with Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) whlich Notice is hereby given that the following NOTICE INVITING TENDERS Feb 24, 2023
Public Sector Bank % | diversified business portfolios, has announced the third quarter is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble Trading Member of the National Stock TATA Power-DDL invites tenders as per following details:
. X " National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The : p 9 -
UnionBank of Indiaor- i results as per the accounts adopted for the quarter ending 31 A N ‘ Exchange of India Ltd. (Exchange) has -

] . A sale of assets will take place through the e-auction platform requested for the surrender of its trading . . Last Date & Time
ganized a “Empower g December 2022. The results were approved by the Board in its https://ncltauction auctiontiger.net. The details of the assets to be auctioned, their membership of the Exchange: Tender Enauiry N Estimated | Availability £ Bid Submission/
HER’ Programme un- | Meeting held at Kolkata on 10 February 2023. Reserve Price, EMD Amount & Incremental Bid is given in the below table: = ender Enquiry No. CostEMD| ofBig | ©f Bid Submission
der the guidance of A. ) The total netincome for the third quarter registered a growth of Reserve | EMD Amount] Incremental Mo Aing aber oo Pempints Work Description (Rs.) | Document Date a.nd time of
Manimekhalai, MD & | 1.45% quarter to quarter and stood at Rs. 514.55 crore as compared Assets Price (In Fls:) & its | Bid Amount | R .D.Shah Stock INZ000277835  24-Aprii2023 Opening of bids
CEO, Union Bank Of tothe same period lastyear. The Profit Before Tax (PBT)increased (InRs.) submission (InRs.) Brokers Pt. Ltd. TPDDL/ENGG/ENQ/200001515/22-23 | 75 ¢/ 17.03.2023:1500 Hrs/
India, with the aim of by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31 timeline The constituents of the above-mentioned grl:npl?l);']OLPuI)e Gi Earth Elecd 40mm 6,15,000 24.02.2023 17.03.2023:1530 Hrs
recognizing the eco- December 2022 as compared to Rs. 25.04 crore for the same Two Cranes of the Corporate 9.00,000/- trading member are hereby advised to lodge ong H-cass
nomic and social contribution of women across the countryand | period last year. Correspondingly, the net profit (PAT) during the Debtor located at 43/4 & 43/5, " From 50,000/- ;’Eg]zd;;llymﬁz?ﬁfﬁ;n:fe;g‘;rjfi';‘;flohrz CORRIGENDUM / TENDER DATE EXTENTION
supporting their efforts. This programme was organized by Hat- | quarter increased by 38.98% to Rs. 27.38 crore compared to \Fllmag%: Sa;varsal, P?qn- I_(hopgll 90,00,000/- | 24.02.2023 | Orabove the last date for filing complaints as Tender Enquiry No. Previously | Revised Due Date & Time
gobindpur Branch of Union Bank of India for SHG Women'sun- | Rs. 19.70 crore for the corresponding period last year. The net cad, “en - Haigad, to mentioned above and no such complaints filed ot Published | of Bid Submission/ D

Maharashtra — 402107 (the beyond this period will b ined by th Work Description ublished | of Bid Submission/ Date
derthe direction of Sudhakar Rao, Zonal Head, Kolkata. The pro- | income forthe nine-month period ended 31 December 2022 stood - ! 11.03.2023 eyond this period will be entertained by the D & time of ing of bid:
Specnfled Locanon) Exchange against the above mentioned trading ate time of opening of bids
gramme was inaugurated by Bhawesh Prakash, Regional Head, atRs.1729.51 crore, anincrease of 15.49% over Rs. 1497 .52 crore member and it shall be deemed that no such TPDDL/ENGG/ENQI200001507/22-23 27.02.2023 at 1600 Hrs/
Regional Office, Durgapur. Inthe programme AvinashAgarwal, | inthe corresponding period last year. Notes: : ) ) . ) ) complaints exist against the above mentioned | 27.01.2023 v
. . ! 1) This Public Notice has been issued with the intent to carry out e-Auction of assets tradi b h laints, if Procurement of 34 b usable storage capacity 27.02.2023 at 1630 Hrs
Deputy Regional Head and Baidyanath Mandi, Branch Manager, - : A L ntent to carry - rading member or such complaints, if any,

! BANK OF BARODA of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS shall be deemed to have been waived. The TPDDL/ENGG/ENQ/200001500/22-23 03.03.2023 at 1600 Hrs/
Hatgobindpur Branch and other employees of the branch were ORGANIZES AWARD CEREMONY BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND complaints filed against the above-mentioned | | g -1 "€ e 1t 8 cia ok Plattorm with | 31:01:2023 o.c0c0 8 S
present. “WITHOUT RECOURSE BASIS”. trading meml_)er will be dealt with in Veﬁi?:lﬁ + Associated Tools and Training 03.03.2023 at 1630 Hrs
Seven sewing machines were donated by Bhawesh Prakash, Re- Bank of Baroda, Chennai Metro 2) For more details in relation to Assets and terms & conditions of the auction, please accordance with the Rules, Bye-laws and
gional Head to SHG women's as financial support to make them | Region organized the “Baroda refer the Process Document available on the website of the Corporate Debtor: Regmft»lotns of theb Excr:lmge/ NFL' Th? TPDDL/ENGG/ENQ/200001496/22-23 23.01.2023 | 28.02.2023 at 1600 Hrs/
financially empowered. On this occasion, Rs. 50 lakhloanto SHG | AchieversAward” forthe students hitp://petronenginesring.com/liquidation-process/liquidation-process. (h;?t';;j:;wv:w‘nzc:i?\dia.ceom/in?/est/f?lg-lg»ecomap Sitc Of Rtu's & Ethernet Switches o 28.02.2023 at 1630 Hrs

) . i SN ) 3) For any further information or clarification, you may please reach out to the laint-online. Alternatively, the complaint forms
women’s were sanctioned and disbursed under differentschemes | of Madras Institute Technology, 1 Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91 can be dovnloaded trom TPDDL/ENGG/ENQ/200001477/22-23 10.03.2023 at 1600 Hrs/
by Union Bank Of India. Along with this, he provided information Chrompet, Chennaiwhereinthey ; 9667090135. https://www.nseindia.com/invest/download-c SITC of 5x66KkV Switching Stations in Delhi 07.11.2022 10.03.2023 at 1630 Hrs
about various loans of the bank to SHG women's which empow- have presented cash rewards for the Students who have performed For Petron Engineering Construction Limited (In Liquidation) omplaint-form-for-offline-registration or may -
ers the women economically and socially. exceedingly wellin Academics, Sports and All round performance. Sd/- f,leum"t?;?'a”nzdal;f; t:;;i::?giﬁ:g:ce at Complete tender and corrigendum document is available on our

S K Palanivell, Regional Head, Chennai Metro Region presented Ic_:iil‘xliic?:t?r'( Chaudhary ' website www.tatapower-ddl.com—»Vendor Zone —Tender / Corrigendum Documents
ianitari For National Stock Exchange of India Ltd.
BoM TOPS LIST OF PUBLIC SECTOR ?;Z‘?’:S':::Z;TSS::”SITT 222:?;'?"g:j‘;r:;eé‘;"i"eef’,a:;:gzrf?;g' Inthe matter of Petron Engineering Construction Limited e o Contracts - 011-66112222
g ) ’ ’ g IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246 X . .
g ace:
LENDERS IN LOAN GROWTH, ASSET QUALITY > X Place: Mumbai Vice President
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro AFA Valid till 23.11.2023 Date: 24-February-2023 Regulatory
Bank of Maharashtra (BoM) has emerged as the top performer Region and other executives. liquidatorPECL@vkcindia.com (process specific)
among state-owned lenders in terms of loan growth percentage ip.vineetchaudhary@gmail.com (registered with IBBI)
during the third quarter of 2022-23, an analysis of the latest NMDC STEEL LIMITED LISTED Address of the Liquidator registered with IBBI:
] D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049 .
financial results of public sector banks showed. The Pune-based AT BOMBAY STOCK EXCHANGE Date: 24_0(2_20)23 N Ifty5 0
lenderrecorded a21.67 per centincrease in gross advances on NMDC Steel Limited (NSL) was |l gea= Place: New Delhi g - J
ayear-on-year basis, according to the latest quarterly numbers listed at Bombay Stock Exchange
of the public sector bank (PSB).The bank has maintained the on 20.2.23. NSL, NMDC’s
top slotin credit growth in percentage terms consistently for the 3MTPAIntegrated Steel Plantat | I FORM B A “ n c
past 10 quarters despite COVID-19 pressures. Nagarnarin Chhattisgarh, was list- | PUBLIC ANNOUNCEMENT & MANAPPURAM HOME MANAPP nAM H ME FINAN E I-IMITEn
Hv#i:~ FORMERLY MANAPPURAM HOME FINANCE PVT LTD

FINANCIAL LITERACY
AWARENESS PROGRAM OBSERVED

\-.
&/

“JAN BHAGIDARI™
¥YC

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
Hansnabad and Champapukur branch with the help of Basirhat Block.
The members present at the programme namely Subir
Ranjan Mukhopadhyay, AGM, RBI, Sourav Sengupta, PD, DRDC,
N.24 Pgs, RajKishore Sahoo,. G.M, BGVB, Bisakh Bhattacharya,
BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr.
Biswas, Resource Person DRDC, Pradhan Nataberia
Panchayatamong others.

ed to become a public company. by
The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD, NMDC/NSL, Amitava Mukherjee, Director, NSL,
D.K. Mohanty, Director, NSL, Independent Directors of NMDC and
Senior Officials of NMDC and NSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD & CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay, MD & CEO, IDBI Capital Markets & Securi-
ties Limited witnessed the listing ceremony. NMDC Steel Limited
wasincorporated as awholly owned subsidiary of NMDC Limited on
January 2, 2015 under the Companies Act, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
owned by the President of India, under the administrative control of
the Ministry of Steel, Government of India.

SBI LAUNCHES DEPOSIT SCHEME
R Radhakrishna, Chief General Manager, State Bank of India,
Local Head Office, Chennai, recently launched Amrit Kalash deposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Havinga400-day tenure, the scheme is valid up to March
31, 2023. Radhakrishna said senior citizens will be provided extra
benefitof 0.50% inthe interest rate.

Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited

S. N.

Particulars Details

1. | Name of corporate debtor

Accutime Logistics Private Limited

2. | Date of incorporation of corporate
debtor

30/03/2007

3. | Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. | Corporate Identity No. / Limited
Liability
corporate debtor

U63090WB2007PTC114917

Identification  No. of

5. | Address of the registered office and
principal office (if any) of corporate
debtor

700001

400710

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -

6. | Date of closure of

Insolvency

180 days ended o0n12/7/2022

corporate debtor

Resolution Process (Liquidation  Application
adjudicated on 21.02.2023)
7. | Liquidation commencement date of | 21/02/2023

No. 1 under the said act.

Manappuram Home Finance Ltd at Unit 301-315, 3rd Floor, A wing, Kanakia Wall Street, Andheri-Kurla Road,
Andheri East, Mumbai — 400093, contact No. 022-68194000/ 022-66211000. Branch: Madurai

Sale cum Auction Notice

We are issuing this Sale Notice to the Borrower/s, Co-borrower/s and Guarantor/s mentioned in Sr. No. 1 under the
Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002, advising them to clear
the liability as mentioned below within 30 days from this date failing which the secured property mentioned in below
description will be sold by Public Auction as detailed under the provisions of Section 13(4) of sub rule 6 of Rule 8 of the
Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002, on the date mentioned
below for recovery of dues. Also giving Auction Notice to the Borrower/s, Co-borrower/s and Guarantor/s mentioned in Sr.

Sr. Borrower/s, Description of the Date of | Outstanding| Reserve Property

No| Co-borrower/s & Immovable Property  |Possession| Due Amount| Price and Inspection
Guarantor/s Name / inRs. EMD amount Date
Loan Account Number inRs. Auction Date
& Time
1 MAHENDRAN S, S No 22/4a,22/4b, door no | 28-07-2022| Rs.973903/- | Rs.23,36,565/-| 01-03-2023
ASAIJOTHI M 9/124 karampat, ti, P.O &
SMADU0003765 ARIYAPATTI, MADURAI, Rs.5,84,141/- | 27-03-2023
TAMIL NADU, Pin: 625532 till
03:00PM

Place of Auction: Manappuram Home Finance Ltd. Building No. 141A & 142, Ist Floor, SVSK Towers, Alagar Kovil Road,
Canara Bank, Tallakulam P.O., Madurai Dt., Pin - 625 002

Terms & Conditions: [1] To participate in the Auction, the intending bidders have to deposit earnest money by way of DD

8. | Name and registration number of | SEIKH ABDUL SALAM favouring “MANAPPURAM HOME FINANCE LIMITED”. [2] The Successful Bidder have to pay 25% of the Bid Amount

the insolvency professional acting | IBBI Reg. No. IBBI/IPA003/IP- immediately on the Sale being decided in his / her favour excluding the earnest money deposited and the balance sale price

as liquidator N00250/2019/2020/12966 is to be remitted within 15 days from the date of communication of sale. [3] If the Successful Bidder defaults in effecting
9. | Address and e-mail of the | 64J, Linton Street, Kolkata-700014 payments or fails to adhere to the terms of Sale in any manner, the amount already deposited will be forfeited and he / she
liquidator, as registered with the | salam10695@gmail.com shall not have any claim on such forfeited amount. [4] If for any reason, on the day of Public Auction, the reserve price is not
Board materialized then the Authorized Officer reserves the right to call for tender / private treaty without giving any further notice to

10. | Address and e-mail to be used for
correspondence with the liquidator | ipsalamkol2019@gmail.com
11. | Last date for submission of claims | 22/03/2023

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.

The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Date: 23/02/2023
Place: Kolkata

64J, Linton Street, Kolkata-700014 the Borrower/s, Co-borrower/s, Guarantor/s and general public at large, to deal with the property concerned, at a
convenient date thereafter. [5] The Sale will be on “as is where is basis” and “as is what is basis”, persons interested should
make their own independent inquiries as to the title of the property and claims/dues from Govt. / Semi Govt. Department if
any, affecting the property. Any statutory or other dues payable and due on these properties shall have to be borne by the
purchasers/bidders only. All the expenses of whatever nature including stamp duty, registration charges, transfer fee, etc. of
getting property transferred shall be borne by the purchaser only and the Company shall not in any way be liable for the
same. [6] The Authorized Officer reserves the right to accept or reject all or any of the bids or postpone / cancel the auction
without assigning any reason there of including addition or deletion of terms and conditions of this advertisement / sale
without any Notice, at his discretion. [7] The intending bidder on remitting the EMD amount may verify the copies of the
property documents held by the Company during the office hours before the Auction date. [8] Please note that this is not an
Offer to sell the property described above but only an invitation to the public to make an Offer to purchase by participating in
the Auction/bidding.

Sd/-
Authorised Officer
For MANAPPURAM HOME FINANCE LIMITED

Sd/
SEIKHABDUL $*

Date : 24.02.2023
| Place : Tamil Nadu

-
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JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last
month’sinflationislike
drivingacarbylooking
intherear-view mirror.
Whatisimportantis
forecastinflation 3-4
quarters ahead.
Measured against that,
thereal interestrateis
positive and quite
likely large enough to
moderate demand and
keepinflation under control.

JAYANTH
VARMA
External
member, MPC

How worried are you about sticky core
inflation? RBI internal members seem
more worried about core inflation than

| FRIDAY, 24 FEBRUARY 2023

LONGAGO, ISTATEDTHATADOT PLOTISA
MUCH BETTERWAYTO COMMUNICATETHE
THINKING OF THEMPCTHAN ASTANCE'

external members. Why do you think
thereis adivergence of views among
internal and external members?
Coreinflation hasbeen elevated for
several quarters now. This would be a
matter of grave concernif it were
associated with adisanchoring of
inflation expectations. The evidence is
quite to the contrary: inflation expect-
ations have come down sharply,
particularly in the case of businesses.
Coreinflation has been high forsolong,
most probably due to asuccession of
supply shocks and the decision of
businesses to pass on cost pressures to

THATMOST PEOPLE DONOT FULLY

UNDERSTAND. [AM NOTSURE THAT EVEN ALL
THEMEMBERS OF THE MPCUNDERSTAND
THESTANCE INTHESAMEWAY

selling pricesin a phased manner instead
ofallatonce.

Why do you think that there is
complacency about growth?

Exports have slowed; the significant
reduction in the fiscal deficit is clearly
contractionary; rising interest rates
flowing through into raising EMIs create a
headwind for private consumption.
Private capital expenditure is still very
tentative, and rising rates could choke this
offas well. So growth is very fragile.

Taking one year ahead inflation into
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‘Growrth fragile, real interest rates high' ‘Pass-through of
fallin commodity

pricesnotclear’

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

You have voted against the stance of
withdrawal of accommodation. What
should have been the stance?

Longago, Istated thatadot plotisamuch
better way tocommunicate the thinking of
the MPCthan a “stance” that most people
donot fullyunderstand. Iam not surethat
even all the members of the MPC under-
stand the stance in the same way. The
stance appearstorepresentacommitment
bythe MPCto keepraisingratesin future,
andIdonotbelieve that the MPC should tie
itshandsin this manner. The MPC should
retain the freedom toraise rates, lower
rates, or keep them unchanged depending
on how the situation evolves.

S

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

You voted for a pause in rate
hikes based on several factors,
includingrisks of over-
tightening. Since the last policy
statement, however, inflation
has surprised sharply on the
upside. Does this alter your
reading of the situation?

policyrate hikesinIndiahavea
stronger effect on growth than
inflation. How much impactdo
you see onthe MPC’s growth
forecasts for FY24 if financial
conditions were tightened
further?

The RBIgrowth forecast rates

My main reason forthe depend ongrowthin
pause was that we had continued

reached the contract- consumptionand
ionary real rate appro- investmentsince
priateinthecurrent exportsare slowing.
conditionsofaglobal Aggregate government
slowdown. A transient w expenditure will also
fall or spike does not External reduce with fiscal
changethat. Theremay ~member, MPC consolidation. Private
beupward risks for consumptionand

inflation, but there are downward
risksalso.

You have pointed out that real

investment are the interest-
elastic components of aggregate
demand. Growth can fall towards
Spercentifthesefall. Asinthe

2010s, the sacrifice ratio can be
very high iftrendslower growth
results.

You mentioned the role of the
RBI'sreserves in maintaining
independence from the Fed. The
latest datashow a downward
trend inreserves again,
following strength in the dollar.
Are concerns over potential
volatility in the rupee playing a

rolein the MPC’s decisions on
policy signals?

Volatility in the rupeeisnotin
the MPC’sterms of reference.
And raising policy rates will not
reduce rupee volatility in Indian
conditions where debt flows are
limited. The MPC hasto respond
ifsharp depreciation raises
expected inflation.

The RBI mentioned the overall
surplus liquidity as a factor
behind retaining the current
stance of withdrawing
accommodation. You voted for a
neutral stance. Is this keeping in
mind durable liquidity
requirements?

Since Indiaissubjecttolarge
exogenous liquidity shocks, the
current durable liquidity level
was insufficient to prevent
overnight rates from rising above
the LAFband at the end 0f2022.
Itdoes not need to be withdrawn
further. Regardless of the stance,

LAF tools must be fine-tuned to
ensure overnight ratesstay inthe
band.

Given the multiple supply
shocks suffered, you called for
more excise tax cuts. In terms of
monetary-fiscal coordination,
what more could be done,
considering the persistence of
highinflation?

Coordination is required because
fiscal policy is more effective
againstcommodityinflation. A
risein policy rates can reduce it
only with alarge output sacrifice,
asitworks by contracting
demand. The price of theIndian
crudebasket hasbeenlower fora
number of months, butthereisno
pass-through toretail prices.
Excise tax can be reduced for
selected commodities
contributingtoinflation. Longer-
term measures to reduce costs
and improve productivity must,
of course, continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPCis aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

You are now the only external
member to vote against a pause. You
clearly don’tshare therisks to
economic growth from over-
shooting policy tightening?
No,Iamamember in favour ofan
increaseinrate (inthe last MPC meet).
The price rise was significantin many
commodities. For me, theissue was
coreinflation, which continued tobe
high. Several componentsof core
inflation were above 6 per cent. The
rate hike was in the background of the
continued inflationary pressures,
especiallyinthesectorsand
commodities otherthan food. We are
lookingtoreducethe inflationrate
target over the medium

term. We are not close to

thatyet. Growthis

the domestic market. These two-three
thingsareimportantonwhatthe
policy position would be. After the
significantincrease in rates since May,
we are still not within the tolerance
band. Sorate decisionswill have tobe
based on how the datalooks like.

Though inflation is still not within
the band, any further rate hike will
notimmediately have animpacton
the inflation trajectory. Whatever
rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

certainly an area that will aspectalso, don’t you think

be affected by higher any further rate hike may not

interestrates. Butatthe beneeded?

sametime, the continued SBI-I'II?S II::I ANKA Thatisaconcern whichis

highinflationrateisareal certainly there. The

CONCern now. External transmission of rate hike on
member, MP( overall price conditions and

Since the RBI has raised what happenstothe demand

policy rates cumulatively by 250
basis points and rate transmission
takes time, will it not be prudent to
pause and allow past policy rate hikes
toshow its impact on the ground?
Inthe past two meetings, the size of
therateincreases has come down. You
areright, we have had rateincreases
since the May meeting. It’'sthe
question of achieving our mandate.
We need toseethatweare withinthe
tolerance band in 2023-24. To know
whether rateincreases are required or
not, we need to have those trends.
Many of the things, especially the
international commodity prices, are
more favourable. Whatisless clearis
the pass through of many ofthe
declineintheinternational pricesin

conditions duetotherate hike. This
trade-offisaconcern. Lower inflation
rateisapriority now. The decisions
will have tobebased onthat.

MPC members, including you, have
made core inflation abenchmark
while the mandate is the headline
retail inflation. Why is that?
Itisnotamove away fromthe
mandate. Itissimply the fact that
unlessthe core inflation also comes
down, it istough tobring the overall
inflation rate in asustained way closer
toourtarget,even withinthe
tolerance band. Strictly speaking, (the
areaofconcern are) core inflation and
tosomeextent the fuel and light
inflation, which isin double digits.

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED
(In Liquidation)

CIN: L45202MH1976PLC019135

" (INSE

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza", Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

NOTICE

Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071
Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 PM.
(With unlimited extension of 5 minutes each)

Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) which
is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The
sale of assets will take place through the e-auction platform
https://ncltauction.auctiontiger.net. The details of the assets to be auctioned, their
Reserve Price, EMD Amount & Incremental Bid is given in the below table:

SL.Name of the SEBI registration  Last Date for Reserve EMD Amount | Incremental

No. trading member  number filing complaints Assets Price (InRs.) & its | Bid Amount

1. R.D.ShahStock INZ000277835  24-April-2023 (InRs.) submission (InRs.)
Brokers Pvt. Ltd. timeline

The constituents of the above-mentioned

trading member are hereby advised to lodge Two Cranes of the Corporate 9,00,000/-

immediately complaints, if any, against the Debtor located E,‘t 43/4 & 43/5{ From 50,000/-

above mentioned trading member on or before Village: Sawarsai, Pen- Khopoli 90,00,000/- 24.02.2023 Or above

the last date for filing complaints as Road, Pen - Raigad, T : tl

mentioned above and no such complaints filed Maharashtra — 402107 (the o

beyond this period will be entertained by the Specified Location) 11.03.2023

Exchange against the above mentioned trading P

member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of assets
of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS
BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND
“WITHOUT RECOURSE BASIS”.

2) Formore details in relation to Assets and terms & conditions of the auction, please

Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91

can be downloaded from 9667090135.
Zﬁif;/xv}/(‘:;;sa:ﬂ?ﬂf:: :;g:i:ﬁg:’ T)lf a,gai For Petron Engineering Construction Limited (In Liquidation)
be obtained from the Exchange office at Sd/-
Mumbai and also at the Regional Offices. CS VineetK Chaudhary
Liquidator
For National Stock Exchange of India Ltd. In the matter of Petron Engineering Construction Limited
sd/- IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246

AFA Valid till 23.11.2023

liquidatorPECL@vkcindia.com (process specific)
ip.vineetchaudhary@gmail.com (registered with IBBI)
Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049
Date: 24.02.2023

J Place: New Delhi

Vice President
Regulatory

Place: Mumbai
Date: 24-February-2023

N Nifty50

-

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)
For the attention of the stakeholders of Accutime Logistics Private Limited

S. N.| Particulars Details

Name of corporate debtor Accutime Logistics Private Limited
2. | Date of incorporation of corporate | 30/03/2007

debtor

3. | Authority under which corporate
debtor is incorporated / Registered

MORNING!

Register of Companies, Kolkata

4. | Corporate Identity No. / Limited | U63090WB2007PTC114917
Liability  Identification No. of
corporate debtor

Address of the registered office and
principal office (if any) of corporate
debtor

TATA POWER DELHI DISTRIBUTION LIMITED

ATata Power and Delhi Government Joint Venture
Regd. Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009 5.

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

TATAPOWER-DDL

Tel: 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

NOTICE INVITING TENDERS

TATA Power-DDL invites tenders as per following details:

Feb 24,2023 Principal Office; Suite-1303, Rupa

Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -

To book your copy,

, Estimated | Availability| Last Date & Time 400710
Tender Enquiry No. CostEMD| ofBiq | ©f Bid Submission/ 6. |Date of closure of Insolvency [ 180 days ended on12/7/2022 E oo
Wark Descrpion Re) | Domnent | Date and tme of Resoluon Process (iuaton * pgpicaon vas SMS reachbs to 57575 or email us at order@bsmail.in
' Opening of bids L
7. | Liquidation commencement date of | 21/02/2023
TPDDLIENGG/ENQ/200001515/22-23 | 76 sy 17.03.2023;1500 Hrs/ corporate deblor
Supply Of Pipe Gi Earth Elecd 40mm 24.02.2023 17.03.2023:1530 Hi 8. | Name and registration number of | SEIKH ABDUL SALAM
3m Long H-cl 6,15,000 .03. ; rs 1 ) ]
m Long H-class the insolvency professional acting | IBBI Reg. No. IBBI/IPA003/IP-
CORRIGENDUM / TENDER DATE EXTENTION as liquidator N00250/2019/2020/12966
" i i T 9. | Address and e-mail of the | 64J, Linton Street, Kolkata-700014
Tender Enquiry No. Previously | Revised Due Date & Time \da € ! , b
Work Description Published | of Bid Submission/ Date Iétltgtri;tor, as registered with the | salam10695@gmail.com
Date | & time of opening of bids 70. | Address and e-mail to be used for | 64J, Linton Street, Kolkata-700014
TPDDL/ENGG/ENQ/200001507/22-23 27.01.2023 | 27.02.2023 at 1600 Hrs/ correspondence with the liquidator | ipsalamkol2019@gmail.com
Procurement of 34 tb usable storage capacity | = 27.02.2023 at 1630 Hrs 11. | Last date for submission of claims | 22/03/2023 L
TPDDL/ENGG/ENQ/200001500/22-23 03.03.2023 at 1600 Hrs/ Notice is hereby given that the Natlionlal Cpmpany Law Tribl{nal, Kolk:ata} Bench has B“_Slness Standard
Supply of Insulated Aerial Work Platform with 31.01.2023 03.03.2023 at 1630 Hrs ordered the commencement of liquidation of the Accutime Logistics Private I TRy = -}
Vehicle + Associated Tools and Training Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to .
TPDDL/ENGG/ENQ/200001496/22-23 23.01.2023 | 28.02.2023 at 1600 Hrs/ submit their claims with proof on or before 22/03/2023 to the liquidator at the address I n SI ht Out
Sitc Of Rtu's & Ethernet Switches 28.02.2023 at 1630 Hrs mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
;E'[()_‘,DLfI:r:;gl?\;EsNgliqooosll‘szz'-zg hi 07.11.2022 ]882%8%3 g{ 1228 :g/ All other creditors may submit the claims with the proof in person, by post or by
of Sxi witching Stations in Delhi JUo. electronic means.

Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023
Place: Kolkata

Complete tender and corrigendum document is available on our
website www.tatapower-ddl.com—>Vendor Zone — Tender / Corrigendum Documents
Contracts - 011-66112222

Sd/-

SEIKH ABDUL SALA" business-standard.com

bsindia
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1). EstNo: SR/BESD/BCN/ 491/ of 2022-23. Providing Renovation to
Electrical Installations affected due to Civil Renovation works in Deputy
Collector Office, Record Rooms, Passege Corrider, SDO Record Room
on 9th floor, Administrative building, Bandra (E) mumbai-51.

ECR? 726229/-

Mumbai- 400051

2 ) Est No. SDR/BESD/BCN/425/2022-23. Providing Renovation to
Fire Fighting Systeminstalled atAdministrative Building, Bandra East,

ECR? 366825/-

-
o

3)EstNo.ATL/BESD/BCN/487/2022-23 Providing fully Comprehensive
annual maintenance for 2Nos Electric Passenger Lifts with Power
Operated Center Opening doors, travelling Ground +10 upper
Floors installed Lift No 2 & 4 in Administrative Building Bandra East.
Mumbai.400051. (AMC Period-36 Months). (2nd Call)

?‘T)qa 777960/-
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Business Standard NEW DELHI | FRIDAY, 24 FEBRUARY 2023

JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last
month’sinflationislike
drivingacarbylooking
inthe rear-view mirror.
Whatisimportantis
forecastinflation 3-4
quarters ahead.
Measured against that,
thereal interestrateis
positive and quite
likely large enough to
moderate demand and
keepinflation under control.

JAYANTH
VARMA
External
member, MPC

How worried are you about sticky core
inflation? RBI internal members seem
more worried about core inflation than

! q;-:'
v iy

external members. Why do you think
thereis adivergence of views among
internal and external members?
Coreinflation hasbeen elevated for
several quarters now. This would be a
matter of grave concernif it were
associated with adisanchoring of
inflation expectations. The evidence is
quite to the contrary: inflation expect-
ations have come down sharply,
particularly in the case of businesses.
Coreinflation has been high forsolong,
most probably due to asuccession of
supply shocks and the decision of
businesses to pass on cost pressures to

- 0 -
LONGAGO, ISTATEDTHATADOT PLOTISA
MUCH BETTERWAYTO COMMUNICATETHE
THINKING OF THEMPCTHAN ASTANCE'
THATMOST PEOPLE DONOT FULLY

THEMEMBERS OF THEMPCUNDERSTAND
THESTANCEINTHE SAMEWAY

ofallatonce.

Why do you think that there is
complacency about growth?

Exports have slowed; the significant
reduction in the fiscal deficit is clearly
contractionary; rising interest rates

headwind for private consumption.
Private capital expenditure is still very

offas well. So growth is very fragile.

Taking one year ahead inflation into

UNDERSTAND. [AM NOTSURE THAT EVEN ALL

selling pricesin a phased manner instead

flowing through into raising EMIs create a

tentative, and rising rates could choke this
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‘Growth fragile, real interest rates high'

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

You have voted against the stance of
withdrawal of accommodation. What
should have been the stance?

Longago, Istated thatadot plotisamuch
better way tocommunicate the thinking of
the MPCthan a “stance” that most people
donot fullyunderstand. Iam not surethat
even all the members of the MPC under-
stand the stance in the same way. The
stance appearstorepresentacommitment
bythe MPCto keepraisingratesin future,
andIdonotbelieve that the MPC should tie
itshandsin this manner. The MPC should
retain the freedom toraise rates, lower
rates, or keep them unchanged depending
on how the situation evolves.

S

‘Pass-through of
fallin commodity
prices notclear’

SHASHANKA BHIDE, an external , s
member of the Monetary Policy o
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPCis aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

You are now the only external
member to vote against a pause. You
clearly don’tshare therisks to
economic growth from over-
shooting policy tightening?
No,Iamamember in favour ofan
increaseinrate (inthe last MPC meet).
The price rise was significantin many
commodities. For me, theissue was
coreinflation, which continued tobe
high. Several componentsof core
inflation were above 6 per cent. The
rate hike was in the background of the
continued inflationary pressures,
especiallyinthesectorsand
commodities otherthan food. We are
lookingtoreducethe inflationrate
target over the medium

term. We are not close to

thatyet. Growthis

the domestic market. These two-three
thingsareimportantonwhatthe
policy position would be. After the
significantincrease in rates since May,
we are still not within the tolerance
band. Sorate decisionswill have tobe
based on how the datalooks like.

Though inflation is still not within
the band, any further rate hike will
notimmediately have animpacton
the inflation trajectory. Whatever
rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

You voted for a pause in rate
hikes based on several factors,
includingrisks of over-
tightening. Since the last policy
statement, however, inflation
has surprised sharply on the
upside. Does this alter your
reading of the situation?

policyrate hikesinIndiahavea
stronger effect on growth than
inflation. How much impactdo
you see onthe MPC’s growth
forecasts for FY24 if financial
conditions were tightened
further?

The RBIgrowth forecast rates

rolein the MPC’s decisions on
policy signals?

Volatility in the rupeeisnotin
the MPC’sterms of reference.
And raising policy rates will not
reduce rupee volatility in Indian
conditions where debt flows are
limited. The MPC hasto respond
ifsharp depreciation raises
expected inflation.

The RBI mentioned the overall
surplus liquidity as a factor

My main reason forthe depend ongrowthin behind retaining the current
pause was that we had continued stance of withdrawing

reached the contract- consumptionand 2010s, the sacrifice ratio canbe accommodation. You voted for a
ionary real rate appro- investmentsince very high iftrendslower growth neutral stance. Is this keepingin
priateinthecurrent exportsare slowing. results. mind durable liquidity
conditionsofaglobal A Aggregate government requirements?

slowdown. A transient w expenditure will also You mentioned the role of the Since Indiaissubjecttolarge

fall or spike does not External reduce with fiscal RBI’s reserves in maintaining exogenous liquidity shocks, the
changethat. Theremay ~member, MPC consolidation. Private independence fromtheFed.The | currentdurableliquiditylevel
beupward risks for consumptionand latest data show adownward was insufficient to prevent

inflation, but there are downward
risksalso.

You have pointed out that real

investment are the interest-
elastic components of aggregate
demand. Growth can fall towards
Spercentifthesefall. Asinthe

trend inreserves again,
following strength in the dollar.
Are concerns over potential
volatility in the rupee playing a

overnight rates from rising above
the LAFband at the end 0f2022.

Itdoes not need to be withdrawn
further. Regardless of the stance,

LAF tools must be fine-tuned to
ensure overnight ratesstay inthe
band.

Given the multiple supply
shocks suffered, you called for
more excise tax cuts. In terms of
monetary-fiscal coordination,
what more could be done,
considering the persistence of
highinflation?

Coordination is required because
fiscal policy is more effective
againstcommodityinflation. A
risein policy rates can reduce it
only with alarge output sacrifice,
asitworks by contracting
demand. The price of theIndian
crudebasket hasbeenlower fora
number of months, butthereisno
pass-through toretail prices.
Excise tax can be reduced for
selected commodities
contributingtoinflation. Longer-
term measures to reduce costs
and improve productivity must,
of course, continue.

certainly an area that will aspectalso, don’t you think

be affected by higher any further rate hike may not

interestrates. Butatthe beneeded?

sametime, the continued gll-I'I?SII:ZIAN KA Thatisaconcern whichis

highinflationrateisareal certainly there. The

CONCern now. External transmission of rate hike on
member, MP( overall price conditions and

Since the RBI has raised what happenstothe demand

policy rates cumulatively by 250
basis points and rate transmission
takes time, will it not be prudent to

pause and allow past policy rate hikes

toshow its impact on the ground?
Inthe past two meetings, the size of

the rate increases has come down. You

areright, we have had rateincreases
since the May meeting. It’'sthe
question of achieving our mandate.
We need toseethatweare withinthe
tolerance band in 2023-24. To know

whether rateincreases are required or

not, we need to have those trends.
Many of the things, especially the
international commodity prices, are
more favourable. Whatisless clearis
the pass through of many ofthe
declineintheinternational pricesin

conditions duetotherate hike. This
trade-offisaconcern. Lower inflation
rateisapriority now. The decisions
will have tobebased onthat.

MPC members, including you, have
made core inflation abenchmark
while the mandate is the headline
retail inflation. Why is that?
Itisnotamove away fromthe
mandate. Itissimply the fact that
unlessthe core inflation also comes
down, it istough tobring the overall
inflation rate in asustained way closer
toourtarget,even withinthe
tolerance band. Strictly speaking, (the
areaofconcern are) core inflation and
tosomeextent the fuel and light
inflation, which isin double digits.

Trading Member of the
Exchange of India Ltd.

" (INSE

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza", Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071
Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 PM.

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED

(In Liquidation)

CIN: L45202MH1976PLC019135

— TENDER CARE —

— Advertorial

NOTICE

Notice is hereby given that the following

(Exchange) has
requested for the surrender of its trading
membership of the Exchange:

National ~Stock

SL. Name of the
No. trading member  number

SEBI registration  Last Date for

filing complaints

Brokers Pvt. Ltd.

1. R.D.ShahStock INZ000277835

24-April-2023

complaints can be

can be

Place: Mumbai
Date: 24-February-2023

-

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
above mentioned trading member on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the above mentioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned

(With unlimited extension of 5 minutes each)

Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) which
is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The
sale of assets will take place through the e-auction platform
https://ncltauction.auctiontiger.net. The details of the assets to be auctioned, their
Reserve Price, EMD Amount & Incremental Bid is given in the below table:

Reserve EMD Amount | Incremental
Assets Price (In Rs.) & its | Bid Amount
(InRs.) submission (InRs.)
timeline
Two Cranes of the Corporate
Debtor located at 43/4 & 43/5, 9,00,000/-
Village: Sawarsai, Pen- Khopoli From 50,000/~
ge: g "Nopolll 90,00,000/- | 24.02.2023 | Orabove
Road, Pen - Raigad, to
Maharashtra — 402107 (the
11.03.202
Specified Location) 03.2023

Notes:
1) This Public Notice has been issued with the intent to carry out e-Auction of assets

of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS
BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND
“WITHOUT RECOURSE BASIS”.

trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
filed
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
downloaded
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

For National Stock Exchange of India Ltd.

N Nifty50

2) Formore details in relation to Assets and terms & conditions of the auction, please

online at

Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91
9667090135.

from

For Petron Engineering Construction Limited (In Liquidation)
Sd/-

CS Vineet K Chaudhary

Liquidator

In the matter of Petron Engineering Construction Limited

sd/- IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246
AFA Valid till 23.11.2023

liquidatorPECL@vkcindia.com (process specific)
ip.vineetchaudhary@gmail.com (registered with IBBI)
Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049
Date: 24.02.2023
Y, Place: New De!%!

Vice President
Regulatory

=

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation

TATA POWER DELHI DISTRIBUTION LIMITED 4.

ATata Power and Delhi Government Joint Venture
Regd. Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009

TATAPOWER-DDL

Process) Regulations, 2016)
For the attention of the stakeholders of Accutime Logistics Private Limited
S. N.

Details
Accutime Logistics Private Limited
30/03/2007

Particulars
Name of corporate debtor
2. | Date of incorporation of corporate
debtor
3. | Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

Corporate Identity No. / Limited | U63090WB2007PTC114917
Liability  Identification No. of

corporate debtor

Tel: 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

5. | Address of the registered office and

principal office (if any) of corporate
debtor

Reqistered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

NOTICE INVITING TENDERS Feb 24, 2023 n _ )
— N . Principal Office: Suite-1303, Rupa
TATA Power-DDL invites tenders as per following details: Solitaire, Millenium Business Park,
Estimated | Availability| Last Date & Time hoorro epe: Navt Mumbat -
Tender Enqullry No. Cost/EMD| of Bid of Bid Subn‘_llssmn/ 6. | Date of closure of Insolvency | 180 days ended o0n12/7/2022
Work Description (Rs.) Document Date ".md t'm(? of Resolution Process (Liquidation ~ Application was
Opening of bids adjudicated on 21.02.2023)
TPDDL/ENGG/ENQ/200001515/22-23 276 Crs/ 17.03.2023:1500 Hrs/ 7. | Liquidation commencement date of | 21/02/2023
Supply Of Pipe Gi Earth Elecd 40mm | % 111 94.02.2023 | 110 ! S corporate debtor
3m Long H-class 6,15,000 17.03.2023;1530 Hrs 8. | Name and registration number of | SEIKH ABDUL SALAM
the insolvency professional acting | IBBI Reg. No. IBBI/IPA003/IP-
CORRIGENDUM / TENDER DATE EXTENTION as bquidtor | ® | Noo2502019/2020/ 12966
Tender Enquiry No. Previously | Revised Due Date & Time 9. [Address and e-mail of the | 64J, Linton Street, Kolkata-700014
Work Description Published | of Bid Submission/ Date liquidator, as registered with the | salam10695@gmail.com
Date & time of opening of bids Board
TPDDL/ENGG/ENQ/200001507/22-23 97 012023 27.02.2023 at 1600 Hrs/ 10. | Address and e-majl to be_usgd for §4J, Linton Street, Kolkala-700014
Procurement of 34 tb usable storage capacity | “' 27.02.2023 at 1630 Hrs T Eo"tegptonge”czw',th the "‘fq“:d,ator g);/e(;l:/r;ggls2019@gmaul.com
. ast date Tor submission of claims
TPDDL/ENGG/ENQ/200001500/22-23 03.03.2023 at 1600 Hrs/ Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
31.01.2023 Y9 pany
ggﬁilé%(f K;iﬂg;:g?%g:!‘;?ﬁ_ﬂ;ﬁ?%ﬂ with 03.03.2023 at 1630 Hrs ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
X The stakeholders of Accutime Logistics Private Limited are hereby called upon to
;r:?g:'gyggg:gﬁ:?ﬁ;:ﬁgzz 2 23.01.2023 %ggggggg g{ 12%8 n;il submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
TPDDL/ENGG/ENQ/200001477/22-23 07.11.2022 | 10.03.2023 at 1600 Hrs/ The financial creditors shall submit their claims with proof by electronic means only.
SITC of 5x66kV Switching Stations in Delhi o 10.03.2023 at 1630 Hrs All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Complete tender and corrigendum document is available on our Submission of false or misleading proof of claims shall attract penalties.
website www.tatapower-ddl.com—>Vendor Zone — Tender / Corrigendum Documents Date: 23/02/2023 Sd!
Contracts - 011-66112222 Place: Kolkata SEIKH ABDUL S~

CM, UTTARAKHAND, INAUGURATES
CENTRE OF EXCELLENCE FOR
Crops" established atthe Cen-

AROMATIC CROPS
tre for Aromatic Plants, Selaqui, l". 4 ‘

Dehradun. After the inauguration, the Chief Minister visited the
Automatic High-tech green house, Net house, Automation and
Fertigationroom, Seed germinationroom, seed sowing areaand
soil solarization area. After that, he also visited Perfumery and
Aroma Laboratories. During the visit of laboratories, it was
informed thatAgarbatti are being made from spent of Lemongrass,
cinnamon and rose while Dhoop prepared from the local
aromatic weed Kunjapati.

On this occasion, the chief guest of the program, Hon’ble Chief
Minister expressed happiness in his address that, the way the
CAP is working in the Aromatic sector and the facilities which are
being provided to the farmers through technology, will prove to be
very helpful for farmers. He also said that in the adverse climatic
conditions of the state, the aromatic crop cultivation will be good
option for the farmers.

On this occasion, the following announcements were made by
the Hon'ble Chief Minister:-

1-In view of favorable climatic conditions of Uttarakhand for the
production of Cinnamon and Timru, "Mission Cinnamon and
Mission Timru" will be started.

2-In view of the benefits being accrued to the farmers and youth
of Uttarakhand through the aromatic sector, an announcement
about the strengthening of Centre for Aromatic Plants would be
developed to an institute through an Act”.

The guest of Honour Sh. Ganesh Joshi, Hon'ble Minister of
Agriculture and Farmers Welfare of Uttarakhand said that through
the enhancement of aroma sector, the income of farmers is
increasing, as well as entrepreneurship is also developing in them.

Sh. Pushkar Singh Dhami,
Hon'ble Chief Minister of
Uttarakhand on February 22,
2023 inaugurated, the "Centre
of Excellence for Aromatic

NHB RELEASES NHB RESIDEX FOR
QUARTER ENDED DECEMBER 2022

National Housing Bank releases the NHB RESIDEX for Quarter
ended December 2022. The Housing Price Index (HPI) tracks
the movementin prices of residential properties in select 50 cities
on quarterly basis with FY 2017-18 as the base year.

The 50 city HPI based on valuation prices of properties collect-
ed from Primary Lending Institutions (HP1 @ Assessment Prices)
recorded an annual increase (Y-0-Y) of 7.1% in QE December
2022 as compared with 4.5% a year ago.

The annual change in HPI @ Assessment Price varied widely
across the cities — ranging from an increase of 21.4% (Gandhi-
nagar) to a decline of 11.6% (Ludhiana).

Out of the 50 cities, 44 cities registered increase in the index
whereas 6 cities registered decline on an annual basis. All the
eight major metros of the country viz., Ahmedabad (14.4%), Ben-
galuru (8.0%), Chennai (8.7%), Delhi (1.8%), Hyderabad (10.2%),
Kolkata (7.4%), Mumbai (4.4%) & Pune (7.2%) recorded increase
inthe index on an annual basis.

On a sequential (Q-0-Q) basis, the 50-city index registered an
expansion of 1.5% in October-December 2022 as against 1.2%
inthe previous quarter. The indexis showing anincreasing trend
on Q-0-Q basis since June-21.

POWERGRID PROVIDES AC CRITICAL
CARE AMBULANCE AND OTHER HEALTH
EQUIPMENT TO CIVIL HOSPITAL,
MALERKOTLA, UNDER CSR

Power Grid Corporation of India Limited (POWERGRID), has
provided one AC Critical Care Ambulance alongwith four Fowler
Patient beds and one Blood donor chair as part of its CSR
initiative for strengthening

the medicalinfrastructure ?ﬂ . |
inthe Malerkotla districtof * ; ;‘r -
Punjab. Rajesh Kumar, Z¥¥i F gt B ___J\!]I
Executive Director, i , -| S, il 8

Power Grid Corporation of

Region-Ilin the presence of Karandeep Singh, ADC, Malerkotla
handed over the ambulance alongwith these health equipment to
Dr. Harinder Sharma, Civil Surgeon Malerkotla and Dr. Jagjeet
Singh,SMO,Malerkotla. Sh. Sathish Kumar J, Chief General
Manager(Moga),POWERGRID, Vinod P.Baxla, General Manag-
er(HR), POWERGRID and other senior officers from District
administration,Health department, Malerkotlaand POWERGRID
were presenton this occasion. The cost of the equipment handed
overunder this Corporate Social Responsibility (CSR)initiative is
around 25 lacs.This initiative of POWERGRID will help in
providing good health facilities to the needy populationof more than
four lacs in the district of Malerkotla.

India Limited, Northern

EIL INKS MOA WITH ONGC
ENERGY CENTRE TRUST AND
CSIR-1IP FOR COLLABORATIVE
TECHNOLOGY DEVELOPMENT

Engineers India Limited (EIL),
ONGC Energy Centre Trust
(OECT) and CSIR-IIP have
signed a Memorandum of : - T
Agreement (MoA)fordevelop- E ~ 4

ment and commercialization of technology for Recovery of Rare
Gases from fossil fuel reserves.

The MoAwas signed by Sh. Rajiv Agarwal, Dir. (Technical), EIL,
Sh. Ravi, DG, OECT and Dr Anjan Ray, DG, CSIR-IIP on 27th
January, 2023 in the presence of Ms. Vartika Shukla, CMD, EIL,
accompanied by Functional Directors of EIL and other officials from
EIL,OECT & CSIR-IIP. All three organizations, recognizing similar-
ity of theirinterests, have entered into the MoA for scientific collabo-
ration on Joint Developmentand Commercialization of Technology.
Commenting on this development, CMD (EIL), DG (OECT), DG
(CSIR-IIP) viewed that “This collaborative arrangement is one of
maijor steps taken for indigenous technology development and de-
ploymentleading to Aatmanirbhar Bharat in the field of rare gases.”

NFL PROFIT (PBT) SPIKED TO 969 CRORE
DURING APRIL-DECEMBER 2022

Riding on the higher sale, returns on efficient energy use after the
implementation of Energy Saving Schemes in plants and also addi-
tional revenue of Rs.710.92 crore towards extension of energy norms
notified by DoF, NFL has registered a Profit Before Tax (PBT) of
Rs.969.14 crore during the current Nine months compared to CPLY
of Rs 81.17 crore. The financial results of Company for the Nine
months ended 31st December, 2022 was approved by the Board in
its meeting on 13th February 2023. The company achieved total
fertilizer sale of 49.71 lakh MT during this period taking the revenue
ofthe company to new heights of Rs.23,349 crore, up by 105% than
the CPLY. The company recorded robust growth in sale of non-urea
products and Industrial products during this period.
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‘Growrth fragile, real interest rates high' ‘Pass-through of
sy fallin commodity

LONGAGO, ISTATEDTHATADOT PLOTISA p ri C e S n Ot cl e ar’

MUCH BETTERWAYTO COMMUNICATE THE

THINKING OFTHE MPCTHAN A ‘STANCE'

THATMOST PEOPLE DO NOTFULLY SHASHANKA BHIDE, an external
UNDERSTAND. |AM NOTSURETHAT EVEN ALL Committee (MO, voted In faveur of a
THEMEMBERS OF THE MPCUNDERSTAND Irr?taenhiig’feirr\]/ Itef‘\s ‘IAa;IttehstA Eﬁ'}fln";f“”g‘
THESTAN(E lNTHESAMEWAY Mishra, Bhide says MPCis ainiing to

- O - bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

Business Standard BENGALURU | FRIDAY, 24 FEBRUARY 2023

JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last
month’sinflationislike

.ﬂ;-:
v*ﬁ.

You have voted against the stance of

drivingacarbylooking | external members. Why do you think selling pricesin aphased mannerinstead | withdrawal of accommodation. What

intherear-viewmirror. | thereisadivergence of views among ofallatonce. should have been the stance? You are now the only external

Whatisimportantis internal and external members? Longago, Istated thatadot plotisamuch member to vote against a pause. You

forecastinflation 3-4 Coreinflation has been elevated for Why do you think that there is better way tocommunicate the thinking of clearly don’t share the risks to

quarters ahead. several quarters now. This would be a complacency about growth? the MPCthan a “stance” that most people economic growth from over-
JAYANTH Measured againstthat, | matterofgrave concernifit were Exports have slowed; the significant donot fullyunderstand. Iam not surethat shooting policy tightening? the domestic market. These two-three
VARMA thereal interestrateis associated with adisanchoring of reduction in the fiscal deficit is clearly even allthe members of the MPC under- No,Iamamember in favour ofan thingsareimportantonwhatthe
External positive and quite inflation expectations. The evidence is contractionary; rising interest rates stand the stance in the same way. The increaseinrate (inthelast MPCmeet). | policy position would be. Afterthe
member, MPC  Jikelylarge enough to quite to the contrary: inflation expect- flowingthrough intoraising EMIscreatea | stanceappearstorepresentacommitment Thepricerise wassignificantinmany | significantincreaseinratessince May,

moderatedemandand | ationshavecomedown sharply, headwind for private consumption. bythe MPCto keepraisingratesin future, commodities. For me, the issue was we are still not within the tolerance
keepinflation under control. particularly in the case of businesses. Private capital expenditure is still very andIdonotbelieve that the MPC should tie core inflation, which continued tobe band. Sorate decisionswill have tobe

Coreinflation has been high forsolong, tentative, and rising rates could choke this | itshandsinthis manner. The MPCshould high. Several componentsof core based on how the datalookslike.

How worried are you about sticky core most probably due to asuccession of offas well. So growth is very fragile. retain the freedomtoraiserates, lower inflation were above 6 per cent. The
inflation? RBI internal members seem supply shocks and the decision of rates, or keep them unchanged depending rate hikewasinthebackgroundofthe | Thoughinflation is still not within
more worried about core inflation than businesses to pass on cost pressures to Taking one year ahead inflation into on how the situation evolves. continued inflationary pressures, theband, any further rate hike will

especiallyinthesectorsand

commodities otherthan food. We are
s lookingtoreducethe inflationrate

target over the medium

term. We are not close to

thatyet. Growthis

notimmediately have animpacton

the inflation trajectory. Whatever

rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPCwho voted against the rolein the MPC’s decisions on LAFtools must be fine-tuned to certainly an area that will aspectalso, don’t you think
panel's latest rate hike, tells Bhaskar Dutta how further tightening could . policy signals? ensure overnight ratesstay inthe be affected by higher any further rate hike may not
affect the interest-elastic components of aggregate demand, potentially Volatility in the rupeeisnotin band. interestrates. Butatthe SHASHANKA beneeded?
pushing down GDP growth towards 5 per cent. Edited excerpts: the MPC’sterms of reference. same time, the continued BHIDE Thatisaconcern whichis
And raising policy rates will not Given the multiple supply highinflationrateisareal certainly there. The
You voted for a pause in rate policy rate hikes in India have a reduce rupeevolatilityinIndian | shockssuffered,you called for CONCern now. External transmission of rate hike on
hikes based on several factors, stronger effect on growth than conditions wheredebt flowsare | more excise tax cuts. In terms of member, MP( overall price conditions and
includingrisks of over- inflation. How much impact do limited. The MPChastorespond | monetary-fiscal coordination, Since the RBI has raised what happenstothe demand
tightening. Since thelast policy | yousee onthe MPC’s growth ifsharp depreciation raises what more could be done, policy rates cumulatively by 250 conditions duetotherate hike. This
statement, however, inflation forecasts for FY24 if financial expected inflation. considering the persistence of basis points and rate transmission trade-offisaconcern. Lower inflation
has surprised sharply on the conditions were tightened high inflation? takes time, will it not be prudent to rateisapriority now. The decisions
upside. Does this alter your further? The RBI mentioned the overall Coordination is required because pause and allow past policy rate hikes | willhavetobebasedonthat.
reading of the situation? The RBIgrowth forecast rates surplus liquidity as a factor fiscal policy is more effective toshow its impact on the ground?
My main reason forthe depend ongrowthin behind retaining the current againstcommodityinflation. A Inthe past two meetings, the size of MPC members, including you, have
pause was that we had continued stance of withdrawing risein policy rates can reduce it therateincreaseshascomedown.You | made coreinflationabenchmark
reached the contract- consumptionand 2010s, the sacrifice ratio canbe accommodation. Youvoted fora | onlywithalargeoutputsacrifice, areright, we have had rateincreases while the mandate is the headline
ionary real rate appro- investmentsince very high iftrendslower growth neutral stance. Is this keepingin | asitworksby contracting since the May meeting.It’'sthe retail inflation. Why is that?
priateinthecurrent exportsare slowing. results. mind durable liquidity demand. The price of theIndian question of achieving our mandate. Itisnotamove away fromthe
conditionsofaglobal A Aggregate government requirements? crudebasket hasbeen lower fora We need toseethat we are within the mandate. Itissimply the fact that
slowdown. A transient w expenditure will also You mentioned the role of the Since Indiaissubjecttolarge number of months, but thereisno tolerance band in 2023-24. To know unlessthe core inflation also comes
fall or spike does not External reduce with fiscal RBI’s reserves in maintaining exogenous liquidity shocks, the pass-through toretail prices. whetherrateincreasesarerequiredor | down,itistoughtobringtheoverall
changethat. Theremay Meém ber, MPC consolidation. Private independence fromtheFed.The | currentdurableliquiditylevel Excise tax can be reduced for not, we need to have those trends. inflation rate in asustained way closer
beupward risks for consumptionand latest data show adownward was insufficient to prevent selected commodities Many of the things, especially the toourtarget, even withinthe
inflation, buttherearedownward | investmentaretheinterest- trend in reserves again, overnight ratesfromrisingabove | contributingtoinflation.Longer- international commodity prices, are tolerance band. Strictly speaking, (the
risksalso. elastic components of aggregate following strengthinthedollar. | the LAFband attheend of2022. term measuresto reduce costs more favourable. What isless clear is areaof concern are) core inflation and
demand. Growth can falltowards | Areconcernsover potential Itdoesnotneedtobewithdrawn | andimprove productivity must, the pass through of many ofthe tosomeextent the fuel and light
You have pointed out that real Spercentifthesefall. Asinthe volatility in the rupee playing a further. Regardless of thestance, | ofcourse,continue. declineintheinternational pricesin inflation, which isin double digits.

IN THE COURT OF THE XXX ADDL

" (INSE |

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

NOTICE

Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

SL. Name of the SEBI registration
No. trading member  number

Last Date for
filing complaints

1. R.D.ShahStock INZ000277835
Brokers Pvt. Ltd.

24-April-2023

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
above mentioned trading member on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the above mentioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

For National Stock Exchange of India Ltd.

sd/-

Vice President
Regulatory

Place: Mumbai
Date: 24-February-2023

N Nifty50

- /

CHIEF METROPOLITAN
MAGISTRATE AT BENGALURU
Crl.Mis.No.596/2023

Petitioner : Sharada Ponnappa and others

Vis.

Respondent : The Commissioner of Births & Deaths,
BBMP, Bangalore.

PUBLIC NOTICE

The undersigned advocate submit on behalf of my client Sharada
Ponnappa W/o Late.B.B.Ponnappa Aged about years, residing at
Rlat No.23/2, Sri. Vinayaka, On Ramachandrappa Main Raod, Near
Nanjappa Layout, Vidyaranyapura, Bengaluru-560097 and others
have filed the death petition for the death certificate of deceased by
name BEERA B PONNAPPA, S/o. LATE.B.P.BELLIAPPAwho he is
died on 17/03/2021, at No. FF-10, 1st Floor, A Block, Ajantha Vihar
Apartment, Near 4th Phase, Govt. School Bus Stop, Yelahanka New
Town, Yelahanka, Bengaluru. If any parties who have objections may
dispute regarding the same or appear before the Hon'ble 30th
A.C.M.M. Courton 20/03/2023 at 11-00 AMin C.Misc. No. 596/2023.

BY ORDER OF THE COURT

Sd/- SHERISTEDAR, COURT OF THE
XXX A.C.M.M BENGALURU
SHANKAR G.V., ADVOCATE

IN THE COURT OF THE VII ADDL
CHIEF METROPOLITAN
MAGISTRATE AT BENGALURU
Crl.Mis.No.215/2023

Petitioner : Haseena Begum and others

Vis.

Respondent : The Commissioner of Births & Deaths,
BBMP, Bangalore.

PUBLIC NOTICE

The undersigned advocate submit on behalf of my client Haseena
Begum, W/o Late.B.M.Ismail Sab Aged about years, residing at
Rlat No.11, A Cross, Pipe Line Road, J.C.Nagar, Kurubarahalli,
Bengaluru-560086 and others have filed the death petition for the
death certificate of deceased by name B.M.ISMAIL SAB, Slo
Late.MASTAN SAB, who he is died on 14/03/2013, at No.11, A
Cross, Pipe Line Road, J.C.Nagar, Kurubarahali, Bengaluru-
560086. If any parties who have objections may dispute regarding
the same or appear before the Hon'ble 7th A.C.M.M. Court on
17/03/2023 at 11-00AMin C.Misc. No. 215/2023.

BY ORDER OF THE COURT

Sd/- SHERISTEDAR, COURT OF THE
VIl A.C.M.M BENGALURU
SHANKAR G.V., ADVOCATE

TATA POWER DELHI DISTRIBUTION LIMITED

A Tata Power and Delhi Government Joint Venture

TaTApower-por, Regd: Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009

Tel : 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

NOTICE INVITING TENDERS

TATA Power-DDL invites tenders as per following details:

Feb 24, 2023

Estimated |Availability| Last Date & Time
Tender Enquiry No. Cost/EMD vz:gzéi:!l y of Bid Submission/
Work Description (Rs) |Document Date and time of
Opening of bids
TPDDL/ENGG/ENQ/200001515/22-23 | 7 ¢/ 17.03.2023:1500 Hrs/
Supply Of Pipe Gi Earth Elecd 40mm | & 24.02.2023 | 44 02 5002,
3m Long H-class 6,15,000 17.03.2023;1530 Hrs

CORRIGENDUM / TENDER DATE EXTENTION

Tender Enquiry No. Previously | Revised Due Date & Time
Work Description Published | of Bid Submission/ Date
Date & time of opening of bids
TPDDL/ENGG/ENQ/200001507/22-23 27.01.2023 | 27.02.2023 at 1600 Hrs/
Procurement of 34 tb usable storage capacity | = ™ 27.02.2023 at 1630 Hrs
TPDDL/ENGG/ENQ/200001500/22-23 31012023 | 03.03.2023 at 1600 Hrs/
Supply of Insulated Aerial Work Platform with S 03.03.2023 at 1630 Hrs
Vehicle + Associated Tools and Training
TPDDL/ENGG/ENQ/200001496/22-23 23.01.2023 | 28.02.2023 at 1600 Hrs/
Sitc Of Rtu's & Ethernet Switches 28.02.2023 at 1630 Hrs
TPDDL/ENGG/ENQ/200001477/22-23 07.11.2022 | 10.03.2023 at 1600 Hrs/
SITC of 5x66kV Switching Stations in Delhi o 10.03.2023 at 1630 Hrs

Complete tender and corrigendum document is available on our
website www.tatapower-ddl.com—»Vendor Zone — Tender / Corrigendum Documents
Contracts - 011-66112222

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED
(In Liquidation)

CIN: L45202MH1976PLC019135

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071
Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 P.M.
(With unlimited extension of 5 minutes each)

Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) which
is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The
sale of assets will take place through the e-auction platform
https://ncltauction.auctiontiger.net. The details of the assets to be auctioned, their
Reserve Price, EMD Amount & Incremental Bid is given in the below table:

Reserve EMD Amount | Incremental
Assets Price (In Rs.) & its | Bid Amount
(In Rs.) submission (In Rs.)
timeline
Two Cranes of the Corporate
Debtor located at 43/4 & 43/5, 9,00,000/-
Village: Sawarsai, Pen- Khopoli From 50,000/-
: ’ R 90,00,000/- | 24.02.2023 Or above
Road, Pen - Raigad, to
Maharashtra — 402107 (the
Specified Location) 11.03.2023

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of assets
of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS
BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND
“WITHOUT RECOURSE BASIS”.

2) Formore details in relation to Assets and terms & conditions of the auction, please

refer the Process Document available on the website of the Corporate Debtor:

http://petronengineering.com/liquidation-process/liquidation-process.

For any further information or clarification, you may please reach out to the

Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91

9667090135.

For Petron Engineering Construction Limited (In Liquidation)

Sd/-

CS VineetK Chaudhary

Liquidator

In the matter of Petron Engineering Construction Limited

IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246

AFA Valid till 23.11.2023

liquidatorPECL@vkcindia.com (process specific)

ip.vineetchaudhary@gmail.com (registered with IBBI)

Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049

Date: 24.02.2023

Place: New Delhi
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For the attention of the stakeholders of Accutime Logistics Private Limited

S. N.| Particulars

Details

1. | Name of corporate debtor

Accutime Logistics Private Limited

2. | Date of incorporation of corporate
debtor

30/03/2007

3. | Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. | Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. | Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. | Date of closure of Insolvency

180 days ended o0n12/7/2022

corporate debtor

Resolution Process (Liquidation  Application was
adjudicated on 21.02.2023)
7. | Liquidation commencement date of | 21/02/2023

8. | Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. | Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. | Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. | Last date for submission of claims

22/03/2023

Limited on 21/02/2023.

mentioned against item No.10.
The financial creditors shall submit their clai

electronic means.

Submission of false or misleading proof of c
Date: 23/02/2023

Place: Kolkata

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private

The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address

ms with proof by electronic means only.

All other creditors may submit the claims with the proof in person, by post or by

laims shall attract penalties.
Sd/-
SEIKHABDUL SA!

— TENDER CARE —

— Advertorial

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Public Sector Bank % REGICHAL of} ?
UnionBankofIndiaor- £= y
ganized a “Empower } 3 A

R

HER” Programme un-
derthe guidance of A.
Manimekhalai, MD & |
CEO, Union Bank Of
India, with the aim of
recognizing the eco-
nomic and social contribution of women across the country and
supporting their efforts. This programme was organized by Hat-
gobindpur Branch of Union Bank of India for SHG Women'’s un-
derthe direction of Sudhakar Rao, Zonal Head, Kolkata. The pro-
gramme was inaugurated by Bhawesh Prakash, Regional Head,
Regional Office, Durgapur. Inthe programme Avinash Agarwal,
Deputy Regional Head and Baidyanath Mandi, Branch Manager,
Hatgobindpur Branch and other employees of the branch were
present.

Seven sewing machines were donated by Bhawesh Prakash, Re-
gional Head to SHG women's as financial support to make them
financially empowered. On this occasion, Rs. 50 lakh loan to SHG
women’s were sanctioned and disbursed under different schemes
by Union Bank Of India. Along with this, he provided information
about various loans of the bank to SHG women's which empow-
ers the women economically and socially.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

Bank of Maharashtra (BoM) has emerged as the top performer
among state-owned lenders in terms of loan growth percentage
during the third quarter of 2022-23, an analysis of the latest
financial results of public sector banks showed. The Pune-based
lenderrecorded a21.67 per centincrease in gross advanceson
ayear-on-yearbasis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
top slotin creditgrowth in percentage terms consistently for the
past 10 quarters despite COVID-19 pressures.

FINANCIAL LITERACY
AWARENESS PROGRAM OBSERVED

a‘fgf |

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
Hansnabad and Champapukur branch with the help of Basirhat Block.
The members present at the programme namely Subir
Ranjan Mukhopadhyay, AGM, RBI, Sourav Sengupta, PD, DRDC,
N.24 Pgs, RajKishore Sahoo,. G.M, BGVB, Bisakh Bhattacharya,
BDO, BASIRHAT 1P.S., Nurjahan Begum, Sabhapati, Malay Kr.
swas, Resource Person DRDC, Pradhan Nataberia
anchayat among others.

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Balmer Lawrie & Co. Ltd., a Mini Ratna Category — | PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31
December 2022. The results were approved by the Board in its
Meeting held at Kolkata on 10 February 2023.

The total netincome for the third quarter registered a growth of
1.45% quarter to quarter and stood at Rs. 514.55 crore as compared
tothe same period last year. The Profit Before Tax (PBT) increased
by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
December 2022 as compared to Rs. 25.04 crore for the same
period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for the nine-month period ended 31 December 2022 stood
atRs. 1729.51 crore, anincrease of 15.49% over Rs. 1497.52 crore
inthe corresponding period last year.

BANK OF BARODA
ORGANIZES AWARD CEREMONY

Bank of Baroda, Chennai Metro
Region organized the “Baroda
Achievers Award” for the students
of Madras Institute Technology,
Chrompet, Chennaiwhereinthey g &

have presented cash rewards for the Students who have performed
exceedingly wellin Academics, Sports and All round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
the awards to the students. The Dignitaries present were Dr. J Prakash,
Preofessor and Dean, MIT Campus, Rajesh, Chief Manager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region and other executives.

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

NMDC Steel Limited (NSL) was o
listed at Bombay Stock Exchange ¥
on 20.2.23. NSL, NMDC'’s
3 MTPA Integrated Steel Plant at
Nagarnarin Chhattisgarh, was list- 2
ed to become a public company. & it
The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD, NMDC/NSL, Amitava Mukherjee, Director, NSL,
D.K. Mohanty, Director, NSL, Independent Directors of NMDC and
Senior Officials of NMDC and NSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD & CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay, MD & CEO, IDBI Capital Markets & Securi-
ties Limited witnessed the listing ceremony. NMDC Steel Limited
was incorporated as awholly owned subsidiary of NMDC Limited on
January 2, 2015 under the Companies Act, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
owned by the President of India, under the administrative control of
the Ministry of Steel, Government of India.

SBI LAUNCHES DEPOSIT SCHEME
R Radhakrishna, Chief General Manager, State Bank of India,
Local Head Office, Chennai, recently launched Amrit Kalash deposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Having a400-day tenure, the scheme s valid up to March
31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.
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Business Standard MUMBAI | FRIDAY, 24 FEBRUARY 2023

JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last
month’sinflationislike
drivingacarbylooking
intherear-view mirror.
Whatisimportantis
forecastinflation 3-4
quarters ahead.
Measured against that,
thereal interestrateis
positive and quite
likely large enough to
moderate demand and
keepinflation under control.

JAYANTH
VARMA
External
member, MPC

How worried are you about sticky core
inflation? RBI internal members seem
more worried about core inflation than

LONGAGO, ISTATEDTHATADOT PLOTISA
MUCH BETTERWAYTO COMMUNICATETHE
THINKING OF THEMPCTHAN ASTANCE'

external members. Why do you think
thereis adivergence of views among
internal and external members?
Coreinflation hasbeen elevated for
several quarters now. This would be a
matter of grave concernif it were
associated with adisanchoring of
inflation expectations. The evidence is
quite to the contrary: inflation expect-
ations have come down sharply,
particularly in the case of businesses.
Coreinflation has been high forsolong,
most probably due to asuccession of
supply shocks and the decision of
businesses to pass on cost pressures to

THATMOST PEOPLE DONOT FULLY

UNDERSTAND. [AM NOTSURE THAT EVEN ALL
THEMEMBERS OF THE MPCUNDERSTAND
THESTANCE INTHESAMEWAY

selling pricesin a phased manner instead
ofallatonce.

Why do you think that there is
complacency about growth?

Exports have slowed; the significant
reduction in the fiscal deficit is clearly
contractionary; rising interest rates
flowing through into raising EMIs create a
headwind for private consumption.
Private capital expenditure is still very
tentative, and rising rates could choke this
offas well. So growth is very fragile.

Taking one year ahead inflation into
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‘Growrth fragile, real interest rates high' ‘Pass-through of
fallin commodity

pricesnotclear’

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

You have voted against the stance of
withdrawal of accommodation. What
should have been the stance?

Longago, Istated thatadot plotisamuch
better way tocommunicate the thinking of
the MPCthan a “stance” that most people
donot fullyunderstand. Iam not surethat
even all the members of the MPC under-
stand the stance in the same way. The
stance appearstorepresentacommitment
bythe MPCto keepraisingratesin future,
andIdonotbelieve that the MPC should tie
itshandsin this manner. The MPC should
retain the freedom toraise rates, lower
rates, or keep them unchanged depending
on how the situation evolves.

S

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

You voted for a pause in rate
hikes based on several factors,
includingrisks of over-
tightening. Since the last policy
statement, however, inflation
has surprised sharply on the
upside. Does this alter your
reading of the situation?

policyrate hikesinIndiahavea
stronger effect on growth than
inflation. How much impactdo
you see onthe MPC’s growth
forecasts for FY24 if financial
conditions were tightened
further?

The RBIgrowth forecast rates

My main reason forthe depend ongrowthin
pause was that we had continued

reached the contract- consumptionand
ionary real rate appro- investmentsince
priateinthecurrent exportsare slowing.
conditionsofaglobal Aggregate government
slowdown. A transient w expenditure will also
fall or spike does not External reduce with fiscal
changethat. Theremay ~member, MPC consolidation. Private
beupward risks for consumptionand

inflation, but there are downward
risksalso.

You have pointed out that real

investment are the interest-
elastic components of aggregate
demand. Growth can fall towards
Spercentifthesefall. Asinthe

2010s, the sacrifice ratio can be
very high iftrendslower growth
results.

You mentioned the role of the
RBI'sreserves in maintaining
independence from the Fed. The
latest datashow a downward
trend inreserves again,
following strength in the dollar.
Are concerns over potential
volatility in the rupee playing a

rolein the MPC’s decisions on
policy signals?

Volatility in the rupeeisnotin
the MPC’sterms of reference.
And raising policy rates will not
reduce rupee volatility in Indian
conditions where debt flows are
limited. The MPC hasto respond
ifsharp depreciation raises
expected inflation.

The RBI mentioned the overall
surplus liquidity as a factor
behind retaining the current
stance of withdrawing
accommodation. You voted for a
neutral stance. Is this keeping in
mind durable liquidity
requirements?

Since Indiaissubjecttolarge
exogenous liquidity shocks, the
current durable liquidity level
was insufficient to prevent
overnight rates from rising above
the LAFband at the end 0f2022.
Itdoes not need to be withdrawn
further. Regardless of the stance,

LAF tools must be fine-tuned to
ensure overnight ratesstay inthe
band.

Given the multiple supply
shocks suffered, you called for
more excise tax cuts. In terms of
monetary-fiscal coordination,
what more could be done,
considering the persistence of
highinflation?

Coordination is required because
fiscal policy is more effective
againstcommodityinflation. A
risein policy rates can reduce it
only with alarge output sacrifice,
asitworks by contracting
demand. The price of theIndian
crudebasket hasbeenlower fora
number of months, butthereisno
pass-through toretail prices.
Excise tax can be reduced for
selected commodities
contributingtoinflation. Longer-
term measures to reduce costs
and improve productivity must,
of course, continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPCis aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

You are now the only external
member to vote against a pause. You
clearly don’tshare therisks to
economic growth from over-
shooting policy tightening?
No,Iamamember in favour ofan
increaseinrate (inthe last MPC meet).
The price rise was significantin many
commodities. For me, theissue was
coreinflation, which continued tobe
high. Several componentsof core
inflation were above 6 per cent. The
rate hike was in the background of the
continued inflationary pressures,
especiallyinthesectorsand
commodities otherthan food. We are
lookingtoreducethe inflationrate
target over the medium

term. We are not close to

thatyet. Growthis

the domestic market. These two-three
thingsareimportantonwhatthe
policy position would be. After the
significantincrease in rates since May,
we are still not within the tolerance
band. Sorate decisionswill have tobe
based on how the datalooks like.

Though inflation is still not within
the band, any further rate hike will
notimmediately have animpacton
the inflation trajectory. Whatever
rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

certainly an area that will aspectalso, don’t you think

be affected by higher any further rate hike may not

interestrates. Butatthe beneeded?

sametime, the continued SBI-I'II?S II::I ANKA Thatisaconcern whichis

highinflationrateisareal certainly there. The

CONCern now. External transmission of rate hike on
member, MP( overall price conditions and

Since the RBI has raised what happenstothe demand

policy rates cumulatively by 250
basis points and rate transmission
takes time, will it not be prudent to
pause and allow past policy rate hikes
toshow its impact on the ground?
Inthe past two meetings, the size of
therateincreases has come down. You
areright, we have had rateincreases
since the May meeting. It’'sthe
question of achieving our mandate.
We need toseethatweare withinthe
tolerance band in 2023-24. To know
whether rateincreases are required or
not, we need to have those trends.
Many of the things, especially the
international commodity prices, are
more favourable. Whatisless clearis
the pass through of many ofthe
declineintheinternational pricesin

conditions duetotherate hike. This
trade-offisaconcern. Lower inflation
rateisapriority now. The decisions
will have tobebased onthat.

MPC members, including you, have
made core inflation abenchmark
while the mandate is the headline
retail inflation. Why is that?
Itisnotamove away fromthe
mandate. Itissimply the fact that
unlessthe core inflation also comes
down, it istough tobring the overall
inflation rate in asustained way closer
toourtarget,even withinthe
tolerance band. Strictly speaking, (the
areaofconcern are) core inflation and
tosomeextent the fuel and light
inflation, which isin double digits.

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED
(In Liquidation)

CIN: L45202MH1976PLC019135

" (INSE

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza", Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

NOTICE

Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071
Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 PM.
(With unlimited extension of 5 minutes each)

Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) which
is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The
sale of assets will take place through the e-auction platform
https://ncltauction.auctiontiger.net. The details of the assets to be auctioned, their
Reserve Price, EMD Amount & Incremental Bid is given in the below table:

SL.Name of the SEBI registration  Last Date for Reserve EMD Amount | Incremental

No. trading member  number filing complaints Assets Price (InRs.) & its | Bid Amount

1. R.D.ShahStock INZ000277835  24-April-2023 (InRs.) submission (InRs.)
Brokers Pvt. Ltd. timeline

The constituents of the above-mentioned

trading member are hereby advised to lodge Two Cranes of the Corporate 9,00,000/-

immediately complaints, if any, against the Debtor located E,‘t 43/4 & 43/5{ From 50,000/-

above mentioned trading member on or before Village: Sawarsai, Pen- Khopoli 90,00,000/- 24.02.2023 Or above

the last date for filing complaints as Road, Pen - Raigad, T : tl

mentioned above and no such complaints filed Maharashtra — 402107 (the o

beyond this period will be entertained by the Specified Location) 11.03.2023

Exchange against the above mentioned trading P

member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of assets
of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS
BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND
“WITHOUT RECOURSE BASIS”.

2) Formore details in relation to Assets and terms & conditions of the auction, please

Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91

can be downloaded from 9667090135.
Zﬁif;/xv}/(‘:;;sa:ﬂ?ﬂf:: :;g:i:ﬁg:’ T)lf a,gai For Petron Engineering Construction Limited (In Liquidation)
be obtained from the Exchange office at Sd/-
Mumbai and also at the Regional Offices. CS VineetK Chaudhary
Liquidator
For National Stock Exchange of India Ltd. In the matter of Petron Engineering Construction Limited
sd/- IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246

AFA Valid till 23.11.2023

liquidatorPECL@vkcindia.com (process specific)
ip.vineetchaudhary@gmail.com (registered with IBBI)
Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049
Date: 24.02.2023
Y, Place: New Delh?

Vice President
Regulatory

Place: Mumbai
Date: 24-February-2023

N Nifty50

-

—
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)
For the attention of the stakeholders of Accutime Logistics Private Limited

S. N.| Particulars Details

Name of corporate debtor Accutime Logistics Private Limited
2. | Date of incorporation of corporate | 30/03/2007

debtor

3. | Authority under which corporate
debtor is incorporated / Registered

MORNING!

Register of Companies, Kolkata

4. | Corporate Identity No. / Limited | U63090WB2007PTC114917
Liability  Identification No. of
corporate debtor

Address of the registered office and
principal office (if any) of corporate
debtor

TATA POWER DELHI DISTRIBUTION LIMITED

ATata Power and Delhi Government Joint Venture
Regd. Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009 5.

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

TATAPOWER-DDL

Tel: 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

NOTICE INVITING TENDERS

TATA Power-DDL invites tenders as per following details:

Feb 24,2023 Principal Office; Suite-1303, Rupa

Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -

To book your copy,

, Estimated | Availability| Last Date & Time 400710
Tender Enquiry No. CostEMD| ofBiq | ©f Bid Submission/ 6. |Date of closure of Insolvency [ 180 days ended on12/7/2022 E oo
Wark Descrpion Re) | Domnent | Date and tme of Resoluon Process (iuaton * pgpicaon vas SMS reachbs to 57575 or email us at order@bsmail.in
' Opening of bids L
7. | Liquidation commencement date of | 21/02/2023
TPDDLIENGG/ENQ/200001515/22-23 | 76 sy 17.03.2023;1500 Hrs/ corporate deblor
Supply Of Pipe Gi Earth Elecd 40mm 24.02.2023 17.03.2023:1530 Hi 8. | Name and registration number of | SEIKH ABDUL SALAM
3m Long H-cl 6,15,000 .03. ; rs 1 ) ]
m Long H-class the insolvency professional acting | IBBI Reg. No. IBBI/IPA003/IP-
CORRIGENDUM / TENDER DATE EXTENTION as liquidator N00250/2019/2020/12966
" i i T 9. | Address and e-mail of the | 64J, Linton Street, Kolkata-700014
Tender Enquiry No. Previously | Revised Due Date & Time \da € ! , b
Work Description Published | of Bid Submission/ Date Iétltgtri;tor, as registered with the | salam10695@gmail.com
Date | & time of opening of bids 70. | Address and e-mail to be used for | 64J, Linton Street, Kolkata-700014
TPDDL/ENGG/ENQ/200001507/22-23 27.01.2023 | 27.02.2023 at 1600 Hrs/ correspondence with the liquidator | ipsalamkol2019@gmail.com
Procurement of 34 tb usable storage capacity | = 27.02.2023 at 1630 Hrs 11. | Last date for submission of claims | 22/03/2023 L
TPDDL/ENGG/ENQ/200001500/22-23 03.03.2023 at 1600 Hrs/ Notice is hereby given that the Natlionlal Cpmpany Law Tribl{nal, Kolk:ata} Bench has B“_Slness Standard
Supply of Insulated Aerial Work Platform with 31.01.2023 03.03.2023 at 1630 Hrs ordered the commencement of liquidation of the Accutime Logistics Private I TRy = -}
Vehicle + Associated Tools and Training Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to .
TPDDL/ENGG/ENQ/200001496/22-23 23.01.2023 | 28.02.2023 at 1600 Hrs/ submit their claims with proof on or before 22/03/2023 to the liquidator at the address I n SI ht Out
Sitc Of Rtu's & Ethernet Switches 28.02.2023 at 1630 Hrs mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
;E'[()_‘,DLfI:r:;gl?\;EsNgliqooosll‘szz'-zg hi 07.11.2022 ]882%8%3 g{ 1228 :g/ All other creditors may submit the claims with the proof in person, by post or by
of Sxi witching Stations in Delhi JUo. electronic means.

Complete tender and corrigendum document is available on our Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/

website www.tatapower-ddl.com—Vendor Zone — Tender / Corrigendum Documents Place: Kolkata SEIKH ABDUL SA!
Contracts - 011-66112222 |

bsindia business-standard.com
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‘Growth fragile, real interest rates high'
e

LONGAGO, ISTATEDTHATADOT PLOTISA
MUCH BETTERWAYTO COMMUNICATETHE
THINKING OF THEMPCTHAN ASTANCE'
THATMOST PEOPLE DONOT FULLY
UNDERSTAND. [AM NOTSURE THAT EVEN ALL
THEMEMBERS OF THE MPCUNDERSTAND
THESTANCE INTHESAMEWAY

Business Standard LUCKNOW | FRIDAY, 24 FEBRUARY 2023

‘Pass-through of
fallin commodity
prices notclear’

SHASHANKA BHIDE, an external , s
member of the Monetary Policy o
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPCis aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last
month’sinflationislike

! q;-:'
v iy

You have voted against the stance of

drivingacarbylooking | external members. Why do you think selling pricesin aphased mannerinstead | withdrawal of accommodation. What

intherear-viewmirror. | thereisadivergence of views among ofallatonce. should have been the stance? You are now the only external

Whatisimportantis internal and external members? Longago, Istated thatadot plotisamuch member to vote against a pause. You

forecastinflation 3-4 Coreinflation has been elevated for Why do you think that there is better way tocommunicate the thinking of clearly don’t share the risks to

quarters ahead. several quarters now. This would be a complacency about growth? the MPCthan a “stance” that most people economic growth from over-
JAYANTH Measured againstthat, | matterofgrave concernifit were Exports have slowed; the significant donot fullyunderstand. Iam not surethat shooting policy tightening? the domestic market. These two-three
VARMA thereal interestrateis associated with adisanchoring of reduction in the fiscal deficit is clearly even allthe members of the MPC under- No,Iamamember in favour ofan thingsareimportantonwhatthe
External positive and quite inflation expectations. The evidence is contractionary; rising interest rates stand the stance in the same way. The increaseinrate (inthelast MPCmeet). | policy position would be. Afterthe
member, MPC  Jikelylarge enough to quite to the contrary: inflation expect- flowingthrough intoraising EMIscreatea | stanceappearstorepresentacommitment Thepricerise wassignificantinmany | significantincreaseinratessince May,

moderatedemandand | ationshavecomedown sharply, headwind for private consumption. bythe MPCto keepraisingratesin future, commodities. For me, the issue was we are still not within the tolerance
keepinflation under control. particularly in the case of businesses. Private capital expenditure is still very andIdonotbelieve that the MPC should tie core inflation, which continued tobe band. Sorate decisionswill have tobe

Coreinflation has been high forsolong, tentative, and rising rates could choke this | itshandsinthis manner. The MPCshould high. Several componentsof core based on how the datalookslike.

How worried are you about sticky core most probably due to asuccession of offas well. So growth is very fragile. retain the freedomtoraiserates, lower inflation were above 6 per cent. The
inflation? RBI internal members seem supply shocks and the decision of rates, or keep them unchanged depending rate hikewasinthebackgroundofthe | Thoughinflation is still not within
more worried about core inflation than businesses to pass on cost pressures to Taking one year ahead inflation into on how the situation evolves. continued inflationary pressures, theband, any further rate hike will

especiallyinthesectorsand

commodities otherthan food. We are
s lookingtoreducethe inflationrate

target over the medium

term. We are not close to

thatyet. Growthis

notimmediately have animpacton

the inflation trajectory. Whatever

rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

You voted for a pause in rate
hikes based on several factors,
includingrisks of over-
tightening. Since the last policy
statement, however, inflation
has surprised sharply on the
upside. Does this alter your
reading of the situation?

policyrate hikesinIndiahavea
stronger effect on growth than
inflation. How much impactdo
you see onthe MPC’s growth
forecasts for FY24 if financial
conditions were tightened
further?

The RBIgrowth forecast rates

rolein the MPC’s decisions on
policy signals?

Volatility in the rupeeisnotin
the MPC’sterms of reference.
And raising policy rates will not
reduce rupee volatility in Indian
conditions where debt flows are
limited. The MPC hasto respond
ifsharp depreciation raises
expected inflation.

The RBI mentioned the overall
surplus liquidity as a factor

My main reason forthe depend ongrowthin behind retaining the current
pause was that we had continued stance of withdrawing

reached the contract- consumptionand 2010s, the sacrifice ratio canbe accommodation. You voted for a
ionary real rate appro- investmentsince very high iftrendslower growth neutral stance. Is this keepingin
priateinthecurrent exportsare slowing. results. mind durable liquidity
conditionsofaglobal A Aggregate government requirements?

slowdown. A transient w expenditure will also You mentioned the role of the Since Indiaissubjecttolarge

fall or spike does not External reduce with fiscal RBI’s reserves in maintaining exogenous liquidity shocks, the
changethat. Theremay ~member, MPC consolidation. Private independence fromtheFed.The | currentdurableliquiditylevel
beupward risks for consumptionand latest data show adownward was insufficient to prevent

inflation, but there are downward
risksalso.

You have pointed out that real

investment are the interest-
elastic components of aggregate
demand. Growth can fall towards
Spercentifthesefall. Asinthe

trend inreserves again,
following strength in the dollar.
Are concerns over potential
volatility in the rupee playing a

overnight rates from rising above
the LAFband at the end 0f2022.

Itdoes not need to be withdrawn
further. Regardless of the stance,

LAF tools must be fine-tuned to
ensure overnight ratesstay inthe
band.

Given the multiple supply
shocks suffered, you called for
more excise tax cuts. In terms of
monetary-fiscal coordination,
what more could be done,
considering the persistence of
highinflation?

Coordination is required because
fiscal policy is more effective
againstcommodityinflation. A
risein policy rates can reduce it
only with alarge output sacrifice,
asitworks by contracting
demand. The price of theIndian
crudebasket hasbeenlower fora
number of months, butthereisno
pass-through toretail prices.
Excise tax can be reduced for
selected commodities
contributingtoinflation. Longer-
term measures to reduce costs
and improve productivity must,
of course, continue.

certainly an area that will aspectalso, don’t you think

be affected by higher any further rate hike may not

interestrates. Butatthe beneeded?

sametime, the continued gll-I'I?SII:ZIAN KA Thatisaconcern whichis

highinflationrateisareal certainly there. The

CONCern now. External transmission of rate hike on
member, MP( overall price conditions and

Since the RBI has raised what happenstothe demand

policy rates cumulatively by 250
basis points and rate transmission
takes time, will it not be prudent to

pause and allow past policy rate hikes

toshow its impact on the ground?
Inthe past two meetings, the size of

the rate increases has come down. You

areright, we have had rateincreases
since the May meeting. It’'sthe
question of achieving our mandate.
We need toseethatweare withinthe
tolerance band in 2023-24. To know

whether rateincreases are required or

not, we need to have those trends.
Many of the things, especially the
international commodity prices, are
more favourable. Whatisless clearis
the pass through of many ofthe
declineintheinternational pricesin

conditions duetotherate hike. This
trade-offisaconcern. Lower inflation
rateisapriority now. The decisions
will have tobebased onthat.

MPC members, including you, have
made core inflation abenchmark
while the mandate is the headline
retail inflation. Why is that?
Itisnotamove away fromthe
mandate. Itissimply the fact that
unlessthe core inflation also comes
down, it istough tobring the overall
inflation rate in asustained way closer
toourtarget,even withinthe
tolerance band. Strictly speaking, (the
areaofconcern are) core inflation and
tosomeextent the fuel and light
inflation, which isin double digits.

" (INSE

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza", Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071
Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 PM.

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED

(In Liquidation)

CIN: L45202MH1976PLC019135

— TENDER CARE —

— Advertorial

NOTICE

Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

SL. Name of the SEBI registration Last Date for
No. trading member  number filing complaints

1. R.D.ShahStock INZ000277835
Brokers Pvt. Ltd.

24-April-2023

The constituents of the above-mentioned

(With unlimited extension of 5 minutes each)

Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) which
is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The
sale of assets will take place through the e-auction platform
https://ncltauction.auctiontiger.net. The details of the assets to be auctioned, their
Reserve Price, EMD Amount & Incremental Bid is given in the below table:

trading member are hereby advised to lodge
immediately complaints, if any, against the
above mentioned trading member on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the above mentioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned

Reserve EMD Amount | Incremental
Assets Price (In Rs.) & its | Bid Amount
(InRs.) submission (InRs.)
timeline
Two Cranes of the Corporate
Debtor located at 43/4 & 43/5, 9,00,000/-
Village: Sawarsai, Pen- Khopoli From 50,000/~
ge: g "Nopolll 90,00,000/- | 24.02.2023 | Orabove
Road, Pen - Raigad, to
Maharashtra — 402107 (the
11.03.202
Specified Location) 03.2023

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of assets

trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned

of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS
BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND
“WITHOUT RECOURSE BASIS”.

complaints can be

can be

Place: Mumbai
Date: 24-February-2023

-

trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
filed
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
downloaded
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

online

For National Stock Exchange of India Ltd.
sd/-

Vice President
Regulatory

N Nifty50

at

from

J

Sd/-

CS Vineet K Chaudhary
Liquidator

In the matter of Petron Engineering Construction Limited

IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246
AFA Valid till 23.11.2023
liquidatorPECL@vkcindia.com (process specific)
ip.vineetchaudhary@gmail.com (registered with IBBI)
Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049
Date: 24.02.2023
Place: New Delhi

2) Formore details in relation to Assets and terms & conditions of the auction, please

Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91
9667090135.

For Petron Engineering Construction Limited (In Liquidation)

—

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation

Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited

S. N. Particulars Details
1. | Name of corporate debtor Accutime Logistics Private Limited
2. | Date of incorporation of corporate | 30/03/2007
debtor
3. | Authority under which corporate | Register of Companies, Kolkata
debtor is incorporated / Registered
TATA POWER DELHI DISTRIBUTION LIMITED 4. | Corporate Identity No. / Limited | UB3090WB2007PTC114917
ATata Power and Delhi Government Joint Venture Liability C'jdintiﬁCﬁﬁon No. of
- . . . corporate debtor
TATAPOWER-DDL Regd. Qﬁlce :NDPL H°f‘se' Hudson Llne‘s" Kingsway Camp, Delni 110 009 5. | Address of the registered office and | Registered Office: Shree Krishna
Tel : 66112222, Fax : 27468042, Email .TEDDL@tatapower-dd\.com principal office (if any) of corporate | Chambers, 78, Bentinck Street,
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com debtor Room No. 3B, 2nd floor, Kolkata -
700001
NOTICE INVITING TENDERS Fep 24, 2028 Principal Office: Suite-1303, Rupa
TATA Power-DDL invites tenders as per following details: Solitaire, Millenium Business Park,
Estimated | Availability| Last Date & Time Woorro b Navi Mumbal -
Tender Enqullry No. Cost/EMD| of Bid of Bid Subn‘_llssmn/ 6. | Date of closure of Insolvency | 180 days ended o0n12/7/2022
Work Description (Rs.) Document Date ".md t'm(? of Resolution Process (Liquidation ~ Application was
Opening of bids adjudicated on 21.02.2023)
TPDDL/ENGG/ENQ/200001515/22-23 276 Crs/ 17.03.2023:1500 Hrs/ 7. | Liquidation commencement date of | 21/02/2023
Supply Of Pipe Gi Earth Elecd 40mm | 572 ¥18" 1 94.02.2023 | 1 /-09-4029; S corporate debtor
3m Long H-class 6,15,000 17.03.2023;1530 Hrs 8. | Name and registration number of | SEIKH ABDUL SALAM
the insolvency professional acting | IBBI Reg. No. IBBI/IPA003/IP-
CORRIGENDUM / TENDER DATE EXTENTION as liquidator N00250/2019/2020/12966
Tender Enquiry No. Previously | Revised Due Date & Time 9. [Address and e-mail of the | 64J, Linton Street, Kolkata-700014
Work Description Published | of Bid Submission/ Date liquidator, as registered with the | salam10695@gmail.com
Date & time of opening of bids Board
TPDDL/ENGG/ENQ/200001507/22-23 97 01.2023 27.02.2023 at 1600 Hrs/ 10. | Address and e-majl to be_usgd for §4J, Linton Street, Kolkala-700014
Procurement of 34 th usable storage capacity | © - 27.02.2023 at 1630 Hrs correspondence with the liquidator | ipsalamkol2019@gmail.com
11. | Last date for submission of claims | 22/03/2023
TPDDL/ENGG/ENQ/200001500/22-23 31.01.2023 | 03.03.2023 at 1600 Hrs/ Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
Supply of Insulated Aerial Work Platform with 03.03.2023 at 1630 Hrs ordered the commencement of liquidation of the Accutime Logistics Private
Vehicle + Associated Tools and Training Limited on 21/02/2023.
X The stakeholders of Accutime Logistics Private Limited are hereby called upon to
;:Dgfl-éEtNGglEEt:QIZ(:?O-:4;)6/22 2 23.01.2023 gggg%ggg g{ lggg ﬂ;il submit their claims with proof on or before 22/03/2023 to the liquidator at the address
ite us emet switches - mentioned against item No.10.
TPDDL/ENGG/ENQ/200001477/22-23 07.11.2022 | 10.03.2023 at 1600 Hrs/ The financial creditors shall submit their claims with proof by electronic means only.
SITC of 5x66kV Switching Stations in Delhi o 10.03.2023 at 1630 Hrs AI” otthell' creditors may submit the claims with the proof in person, by post or by
electronic means.

Complete tender and corrigendum document is available on our
website www.tatapower-ddl.com—>Vendor Zone — Tender / Corrigendum Documents

Contracts - 011-66112222

Place:

Kolkata

Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023

Sd/-
SEIKH ABDUL SALA"

CM, UTTARAKHAND, INAUGURATES
CENTRE OF EXCELLENCE FOR
AROMATIC CROPS

Sh. Pushkar Singh Dhami,
Hon'ble Chief Minister of
Uttarakhand on February 22,
2023 inaugurated, the "Centre

of Excellence for Aromatic

Crops" established atthe Cen- "‘. ]

tre for Aromatic Plants, Selaqui, 4 1; ﬁ, 2
Dehradun. After the inauguration, the Chief Minister visited the
Automatic High-tech green house, Net house, Automation and
Fertigationroom, Seed germinationroom, seed sowing areaand
soil solarization area. After that, he also visited Perfumery and
Aroma Laboratories. During the visit of laboratories, it was
informed thatAgarbatti are being made from spent of Lemongrass,
cinnamon and rose while Dhoop prepared from the local
aromatic weed Kunjapati.

On this occasion, the chief guest of the program, Hon’ble Chief
Minister expressed happiness in his address that, the way the
CAP is working in the Aromatic sector and the facilities which are
being provided to the farmers through technology, will prove to be
very helpful for farmers. He also said that in the adverse climatic
conditions of the state, the aromatic crop cultivation will be good
option for the farmers.

On this occasion, the following announcements were made by
the Hon'ble Chief Minister:-

1-In view of favorable climatic conditions of Uttarakhand for the
production of Cinnamon and Timru, "Mission Cinnamon and
Mission Timru" will be started.

2-In view of the benefits being accrued to the farmers and youth
of Uttarakhand through the aromatic sector, an announcement
about the strengthening of Centre for Aromatic Plants would be
developed to an institute through an Act”.

The guest of Honour Sh. Ganesh Joshi, Hon'ble Minister of
Agriculture and Farmers Welfare of Uttarakhand said that through
the enhancement of aroma sector, the income of farmers is
increasing, as well as entrepreneurship is also developing in them.

NHB RELEASES NHB RESIDEX FOR
QUARTER ENDED DECEMBER 2022

National Housing Bank releases the NHB RESIDEX for Quarter
ended December 2022. The Housing Price Index (HPI) tracks
the movementin prices of residential properties in select 50 cities
on quarterly basis with FY 2017-18 as the base year.

The 50 city HPI based on valuation prices of properties collect-
ed from Primary Lending Institutions (HP1 @ Assessment Prices)
recorded an annual increase (Y-0-Y) of 7.1% in QE December
2022 as compared with 4.5% a year ago.

The annual change in HPI @ Assessment Price varied widely
across the cities — ranging from an increase of 21.4% (Gandhi-
nagar) to a decline of 11.6% (Ludhiana).

Out of the 50 cities, 44 cities registered increase in the index
whereas 6 cities registered decline on an annual basis. All the
eight major metros of the country viz., Ahmedabad (14.4%), Ben-
galuru (8.0%), Chennai (8.7%), Delhi (1.8%), Hyderabad (10.2%),
Kolkata (7.4%), Mumbai (4.4%) & Pune (7.2%) recorded increase
inthe index on an annual basis.

On a sequential (Q-0-Q) basis, the 50-city index registered an
expansion of 1.5% in October-December 2022 as against 1.2%
inthe previous quarter. The indexis showing anincreasing trend
on Q-0-Q basis since June-21.

POWERGRID PROVIDES AC CRITICAL
CARE AMBULANCE AND OTHER HEALTH
EQUIPMENT TO CIVIL HOSPITAL,
MALERKOTLA, UNDER CSR

Power Grid Corporation of India Limited (POWERGRID), has
provided one AC Critical Care Ambulance alongwith four Fowler
Patient beds and one Blood donor chair as part of its CSR

initiative for strengthening ?ﬂ
b; l ; h?w ._
) A oy A :

7-'_&; i -

the medicalinfrastructure
inthe Malerkotla districtof
Punjab. Rajesh Kumar, F&%I
Executive Director, i
Power Grid Corporation of l
India Limited, Northern :
Region-Ilin the presence of Karandeep Singh, ADC, Malerkotla
handed over the ambulance alongwith these health equipment to
Dr. Harinder Sharma, Civil Surgeon Malerkotla and Dr. Jagjeet
Singh,SMO,Malerkotla. Sh. Sathish Kumar J, Chief General
Manager(Moga),POWERGRID, Vinod P.Baxla, General Manag-
er(HR), POWERGRID and other senior officers from District
administration,Health department, Malerkotlaand POWERGRID
were presenton this occasion. The cost of the equipment handed
overunder this Corporate Social Responsibility (CSR)initiative is
around 25 lacs.This initiative of POWERGRID will help in
providing good health facilities to the needy populationof more than
four lacs in the district of Malerkotla.

EIL INKS MOA WITH ONGC
ENERGY CENTRE TRUST AND
CSIR-1IP FOR COLLABORATIVE
TECHNOLOGY DEVELOPMENT

Engineers India Limited (EIL),
ONGC Energy Centre Trust
(OECT) and CSIR-IIP have
signed a Memorandum of : - T
Agreement (MoA)fordevelop- E ~ 4

ment and commercialization of technology for Recovery of Rare
Gases from fossil fuel reserves.

The MoAwas signed by Sh. Rajiv Agarwal, Dir. (Technical), EIL,
Sh. Ravi, DG, OECT and Dr Anjan Ray, DG, CSIR-IIP on 27th
January, 2023 in the presence of Ms. Vartika Shukla, CMD, EIL,
accompanied by Functional Directors of EIL and other officials from
EIL,OECT & CSIR-IIP. All three organizations, recognizing similar-
ity of theirinterests, have entered into the MoA for scientific collabo-
ration on Joint Developmentand Commercialization of Technology.
Commenting on this development, CMD (EIL), DG (OECT), DG
(CSIR-IIP) viewed that “This collaborative arrangement is one of
maijor steps taken for indigenous technology development and de-
ploymentleading to Aatmanirbhar Bharat in the field of rare gases.”

NFL PROFIT (PBT) SPIKED TO 969 CRORE
DURING APRIL-DECEMBER 2022

Riding on the higher sale, returns on efficient energy use after the
implementation of Energy Saving Schemes in plants and also addi-
tional revenue of Rs.710.92 crore towards extension of energy norms
notified by DoF, NFL has registered a Profit Before Tax (PBT) of
Rs.969.14 crore during the current Nine months compared to CPLY
of Rs 81.17 crore. The financial results of Company for the Nine
months ended 31st December, 2022 was approved by the Board in
its meeting on 13th February 2023. The company achieved total
fertilizer sale of 49.71 lakh MT during this period taking the revenue
ofthe company to new heights of Rs.23,349 crore, up by 105% than
the CPLY. The company recorded robust growth in sale of non-urea
products and Industrial products during this period.
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‘Growth fragile, real interest rates high'
e

LONGAGO, ISTATEDTHATADOT PLOTISA
MUCH BETTERWAYTO COMMUNICATETHE
THINKING OF THEMPCTHAN ASTANCE'
THATMOST PEOPLE DONOT FULLY
UNDERSTAND. [AM NOTSURE THAT EVEN ALL
THEMEMBERS OF THE MPCUNDERSTAND
THESTANCE INTHESAMEWAY

Business Standard BHUBANESWAR | FRIDAY, 24 FEBRUARY 2023

‘Pass-through of
fallin commodity
prices notclear’

SHASHANKA BHIDE, an external , s
member of the Monetary Policy o
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPCis aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

JAYANTH VARMA, an external member of RBI's
Monetary Policy Committee (MP(), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

account, thereal interest rates are above
100 bps. Isit very high? What should the
realrates be for a country like India?
Ithinkitistoo high during a period of
fragile growth expectations. Moreover,
thereal rate would be even higher if
inflation projections were based on
realistic assessments of the weighted
average price of Indian imports. Brent
crude isabout $10 cheaper than the aimed
price of $95, and we must also consider the
large share of much cheaper Russian
crudeinthe import basket.

The January inflation once again was
above the 6 per cent mark. Do you think it
was an aberration? Many would argue it
was correct to hike rates in the February
policy since inflation is still not coming
under control. How do you respond?
Monetary policy works with alag of 3-5
quarters. Setting rates based on last
month’sinflationislike

! q;-:'
v iy

You have voted against the stance of

drivingacarbylooking | external members. Why do you think selling pricesin aphased mannerinstead | withdrawal of accommodation. What

intherear-viewmirror. | thereisadivergence of views among ofallatonce. should have been the stance? You are now the only external

Whatisimportantis internal and external members? Longago, Istated thatadot plotisamuch member to vote against a pause. You

forecastinflation 3-4 Coreinflation has been elevated for Why do you think that there is better way tocommunicate the thinking of clearly don’t share the risks to

quarters ahead. several quarters now. This would be a complacency about growth? the MPCthan a “stance” that most people economic growth from over-
JAYANTH Measured againstthat, | matterofgrave concernifit were Exports have slowed; the significant donot fullyunderstand. Iam not surethat shooting policy tightening? the domestic market. These two-three
VARMA thereal interestrateis associated with adisanchoring of reduction in the fiscal deficit is clearly even allthe members of the MPC under- No,Iamamember in favour ofan thingsareimportantonwhatthe
External positive and quite inflation expectations. The evidence is contractionary; rising interest rates stand the stance in the same way. The increaseinrate (inthelast MPCmeet). | policy position would be. Afterthe
member, MPC  Jikelylarge enough to quite to the contrary: inflation expect- flowingthrough intoraising EMIscreatea | stanceappearstorepresentacommitment Thepricerise wassignificantinmany | significantincreaseinratessince May,

moderatedemandand | ationshavecomedown sharply, headwind for private consumption. bythe MPCto keepraisingratesin future, commodities. For me, the issue was we are still not within the tolerance
keepinflation under control. particularly in the case of businesses. Private capital expenditure is still very andIdonotbelieve that the MPC should tie core inflation, which continued tobe band. Sorate decisionswill have tobe

Coreinflation has been high forsolong, tentative, and rising rates could choke this | itshandsinthis manner. The MPCshould high. Several componentsof core based on how the datalookslike.

How worried are you about sticky core most probably due to asuccession of offas well. So growth is very fragile. retain the freedomtoraiserates, lower inflation were above 6 per cent. The
inflation? RBI internal members seem supply shocks and the decision of rates, or keep them unchanged depending rate hikewasinthebackgroundofthe | Thoughinflation is still not within
more worried about core inflation than businesses to pass on cost pressures to Taking one year ahead inflation into on how the situation evolves. continued inflationary pressures, theband, any further rate hike will

especiallyinthesectorsand

commodities otherthan food. We are
s lookingtoreducethe inflationrate

target over the medium

term. We are not close to

thatyet. Growthis

notimmediately have animpacton

the inflation trajectory. Whatever

rate hikes have already happened,
onlythose canhavean
impactoninflationin the
next few quarters. From that

‘Further tightening could push growth down to 5%

ASHIMA GOYAL, an external member of the RBI's MPCwho voted against the rolein the MPC’s decisions on LAFtools must be fine-tuned to certainly an area that will aspectalso, don’t you think
panel's latest rate hike, tells Bhaskar Dutta how further tightening could . policy signals? ensure overnight ratesstay inthe be affected by higher any further rate hike may not
affect the interest-elastic components of aggregate demand, potentially Volatility in the rupeeisnotin band. interestrates. Butatthe SHASHANKA beneeded?
pushing down GDP growth towards 5 per cent. Edited excerpts: the MPC’sterms of reference. same time, the continued BHIDE Thatisaconcern whichis
And raising policy rates will not Given the multiple supply highinflationrateisareal certainly there. The
You voted for a pause in rate policy rate hikes in India have a reduce rupeevolatilityinIndian | shockssuffered,you called for CONCern now. External transmission of rate hike on
hikes based on several factors, stronger effect on growth than conditions wheredebt flowsare | more excise tax cuts. In terms of member, MP( overall price conditions and
includingrisks of over- inflation. How much impact do limited. The MPChastorespond | monetary-fiscal coordination, Since the RBI has raised what happenstothe demand
tightening. Since thelast policy | yousee onthe MPC’s growth ifsharp depreciation raises what more could be done, policy rates cumulatively by 250 conditions duetotherate hike. This
statement, however, inflation forecasts for FY24 if financial expected inflation. considering the persistence of basis points and rate transmission trade-offisaconcern. Lower inflation
has surprised sharply on the conditions were tightened high inflation? takes time, will it not be prudent to rateisapriority now. The decisions
upside. Does this alter your further? The RBI mentioned the overall Coordination is required because pause and allow past policy rate hikes | willhavetobebasedonthat.
reading of the situation? The RBIgrowth forecast rates surplus liquidity as a factor fiscal policy is more effective toshow its impact on the ground?
My main reason forthe depend ongrowthin behind retaining the current againstcommodityinflation. A Inthe past two meetings, the size of MPC members, including you, have
pause was that we had continued stance of withdrawing risein policy rates can reduce it therateincreaseshascomedown.You | made coreinflationabenchmark
reached the contract- consumptionand 2010s, the sacrifice ratio canbe accommodation. Youvoted fora | onlywithalargeoutputsacrifice, areright, we have had rateincreases while the mandate is the headline
ionary real rate appro- investmentsince very high iftrendslower growth neutral stance. Is this keepingin | asitworksby contracting since the May meeting.It’'sthe retail inflation. Why is that?
priateinthecurrent exportsare slowing. results. mind durable liquidity demand. The price of theIndian question of achieving our mandate. Itisnotamove away fromthe
conditionsofaglobal A Aggregate government requirements? crudebasket hasbeen lower fora We need toseethat we are within the mandate. Itissimply the fact that
slowdown. A transient w expenditure will also You mentioned the role of the Since Indiaissubjecttolarge number of months, but thereisno tolerance band in 2023-24. To know unlessthe core inflation also comes
fall or spike does not External reduce with fiscal RBI’s reserves in maintaining exogenous liquidity shocks, the pass-through toretail prices. whetherrateincreasesarerequiredor | down,itistoughtobringtheoverall
changethat. Theremay Meém ber, MPC consolidation. Private independence fromtheFed.The | currentdurableliquiditylevel Excise tax can be reduced for not, we need to have those trends. inflation rate in asustained way closer
beupward risks for consumptionand latest data show adownward was insufficient to prevent selected commodities Many of the things, especially the toourtarget, even withinthe
inflation, buttherearedownward | investmentaretheinterest- trend in reserves again, overnight ratesfromrisingabove | contributingtoinflation.Longer- international commodity prices, are tolerance band. Strictly speaking, (the
risksalso. elastic components of aggregate following strengthinthedollar. | the LAFband attheend of2022. term measuresto reduce costs more favourable. What isless clear is areaof concern are) core inflation and
demand. Growth can falltowards | Areconcernsover potential Itdoesnotneedtobewithdrawn | andimprove productivity must, the pass through of many ofthe tosomeextent the fuel and light
You have pointed out that real Spercentifthesefall. Asinthe volatility in the rupee playing a further. Regardless of thestance, | ofcourse,continue. declineintheinternational pricesin inflation, which isin double digits.

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED
(In Liquidation)

CIN: L45202MH1976PLC019135

" (INSE

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza", Bandra-Kurla Complex,Bandra (E),Mumbai - 400 051

NOTICE

Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road, Chembur,
Mumbai Maharashtra 400071
Date & Time of Auction: 27.03.2023 from 02:00 P.M. to 04:00 PM.
(With unlimited extension of 5 minutes each)

— TENDER CARE —

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Balmer Lawrie & Co. Ltd., a Mini Ratna Category — | PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31

— Advertorial

Sale of Assets of Petron Engineering Construction Limited (Corporate Debtor) which
is part of the Liquidation Estate formed by the Liquidator, appointed by the Hon'ble
National Company Law Tribunal, Mumbai Bench vide order dated 23.01.2020. The
sale of assets will take place through the e-auction platform
https://ncltauction.auctiontiger.net. The details of the assets to be auctioned, their
Reserve Price, EMD Amount & Incremental Bid is given in the below table:

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Public Sector Bank
Union Bank of Indiaor-

SL. Name of the SEBI registration  Last Date for Reserve EMD Amount | Incremental . « L] -
No. trading member _ number fling complaints Assets Price (InRs.) & its | Bid Amount ganized a “Empower December 2022. The results were approved by the Board in its
I R.D.ShahStock INZ000277635  24-4pri2023 (In Rs.) submission (In Rs.) HER” Programme un- Meeting held at Kolkata on 10 February 2023.

. oerte of e oo timeline der the guidance of A. The total net income for the third quarter registered a growth of
trading member are heraby advised t0 lodge Two Cranes of the Corporate 9,00,000/- Manimekhalai, MD & i 1.45% quarter to quarter and stood at Rs. 514.55 crore as compared
immediately complaints, if any, against the Debtor located at 43/4 & 43/5, ' Fr,om 50,000/- : ; f : : . ) :

above mentioned trading member on o before Village: Sawarsai, Pen- Khopoli | o0 10 000/- | 24.02.2023 | Or above CEO, Union Bank Of to the same period last year. The Profit Before Tax (PBT)increased
the last date for filing complaints as Road, Pen - Raigad, to India, with the aim of by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
mentioned above and no such complaints filed Maharashtra — 402107 (the L.

beyond this period will be entertained by the Specified Location) 11.03.2023 recognizing the eco- December 2022 as compared to Rs. 25.04 crore for the same
Exchange against the above mentioned trading

member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of assets
of Petron Engineering Construction Limited (in Liquidation) on “AS IS WHERE IS
BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS BASIS” AND
“WITHOUT RECOURSE BASIS”.

2) Formore details in relation to Assets and terms & conditions of the auction, please

Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91
9667090135.

For Petron Engineering Construction Limited (In Liquidation)
Sd/-

Place: Mumbai
Date: 24-February-2023

-

Mumbai and also at the Regional Offices.

For National Stock Exchange of India Ltd.

N Nifty50

CS Vineet K Chaudhary

Liquidator

In the matter of Petron Engineering Construction Limited
sd/- IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246
AFA Valid till 23.11.2023

liquidatorPECL@vkcindia.com (process specific)
ip.vineetchaudhary@gmail.com (registered with IBBI)
Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049
Date: 24.02.2023

Y, Place: New Delhi

Vice President
Regulatory

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation

TATA POWER DELHI DISTRIBUTION LIMITED 4

ATata Power and Delhi Government Joint Venture
Regd. Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009 5.

TATAPOWER-DDL

Tel: 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

NOTICE INVITING TENDERS

TATA Power-DDL invites tenders as per following details:

Process) Regulations, 2016)
For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
Name of corporate debtor Accutime Logistics Private Limited
2. | Date of incorporation of corporate | 30/03/2007
debtor
3. | Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

Corporate Identity No. / Limited | U63090WB2007PTC114917
Liability  Identification No. of
corporate debtor

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Feb 24, 2023 Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -

, Estimated | Availability| Last Date & Time 400710
Tender Enquiry No. CostEMD| ofBiq | ©f Bid Submission/ 6. | Date of closure of Insolvency | 180 days ended on12/7/2022
Work Description (Rs ) Document Date and time of Resolution Process (Liguiqation Application was
. u Opening of bids adjudicated on 21.02.2023)
7. | Liquidation commencement date of | 21/02/2023
TPDDLIENGG/ENQ/200001515/22-23 | 76 sy 17.03.2023;1500 Hrs/ corporate debtor
Supply Of Pipe Gi Earth Elecd 40mm 6.15.000 24.02.2023 17.03.2023;1530 Hrs 8. | Name and registration number of | SEIKH ABDUL SALAM
3m Long H-class e the insolvency professional acting | IBBI Reg. No. IBBI/IPA003/IP-

CORRIGENDUM / TENDER DATE EXTENTION

as liquidator N00250/2019/2020/12966

. i i T 9. | Address and e-mail of the | 64J, Linton Street, Kolkata-700014
Tender Enquiry No. Previously | Revised Due Date & Time \da € ! , b
Work Description Published | of Bid Submission/ Date Iéfi)t:(ri:tor, as registered with the | salam10695@gmail.com
Date | & time of opening of bids 10. | Address and e-mail to be used for | 64J, Linton Street, Kolkata-700014

TPDDL/ENGG/ENQ/200001507/22-23 27.01.2023 | 27.02.2023 at 1600 Hrs/ correspondence with the liquidator | ipsalamkol2019@gmail.com
Procurement of 34 tb usable storage capacity | = 27.02.2023 at 1630 Hrs 11. | Last date for submission of claims | 22/03/2023
TPDDL/ENGGIENQIZQ0001500/22-23 ) 31.01.2023 03.03.2023 at 1600 Hrs/ Notice is hereby given that the Natlionlal Qompany Law Tribl{nal, Kolk:ata} Bencl'_\ has
Supply of Insulated Aerial Work Platform with Ul 03.03.2023 at 1630 Hrs E[de_;e:ij thez;:lc';rznlrzn:zn:;:ement of liquidation of the Accutime Logistics Private
Vehicle + Associated Tools and Trainin: imited on .

g The stakeholders of Accutime Logistics Private Limited are hereby called upon to
TPDDL/ENGG/ENQ/200001496/22-23 23.01.2023 | 28.02.2023 at 1600 Hrs/ submit their claims with proof on or before 22/03/2023 to the liquidator at the address
Sitc Of Rtu's & Ethemnet Switches 28.02.2023 at 1630 Hrs mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only.
TPDDLIENGG/ENQIZQOOM4?7I22.'23 . 07.11.2022 10.03.2023 at 1600 Hrs/ All other creditors may submit the claims with the proof in person, by post or by
SITC of 5x66kV Switching Stations in Delhi 10.03.2023 at 1630 Hrs electronic means.

Complete tender and corrigendum document is available on our
website www.tatapower-ddl.com—>Vendor Zone — Tender / Corrigendum Documents

Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023
Place: Kolkata

Sd/-
SEIKH ABDUL SALAM

Contracts - 011-66112222

nomic and social contribution of women across the country and
supporting their efforts. This programme was organized by Hat-
gobindpur Branch of Union Bank of India for SHG Women'’s un-
derthe direction of Sudhakar Rao, Zonal Head, Kolkata. The pro-
gramme was inaugurated by Bhawesh Prakash, Regional Head,
Regional Office, Durgapur. Inthe programme Avinash Agarwal,
Deputy Regional Head and Baidyanath Mandi, Branch Manager,
Hatgobindpur Branch and other employees of the branch were
present.

Seven sewing machines were donated by Bhawesh Prakash, Re-
gional Head to SHG women's as financial support to make them
financially empowered. On this occasion, Rs. 50 lakh loanto SHG
women’s were sanctioned and disbursed under different schemes
by Union Bank Of India. Along with this, he provided information
about various loans of the bank to SHG women's which empow-
ers the women economically and socially.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

Bank of Maharashtra (BoM) has emerged as the top performer
among state-owned lenders in terms of loan growth percentage
during the third quarter of 2022-23, an analysis of the latest
financial results of public sector banks showed. The Pune-based
lenderrecorded a21.67 per centincrease in gross advances on
ayear-on-year basis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
top slotin creditgrowth in percentage terms consistently for the
past 10 quarters despite COVID-19 pressures.

FINANCIAL LITERACY

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
Hansnabad and Champapukur branch with the help of Basirhat Block.
The members present at the programme namely Subir
Ranjan Mukhopadhyay, AGM, RBI, Sourav Sengupta, PD, DRDC,
N.24 Pgs, RajKishore Sahoo,. G.M, BGVB, Bisakh Bhattacharya,
BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr.
Biswas, Resource Person DRDC, Pradhan Nataberia
Panchayatamong others.

period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for the nine-month period ended 31 December 2022 stood
atRs. 1729.51 crore, anincrease of 15.49% over Rs. 1497.52 crore
inthe corresponding period last year.

BANK OF BARODA
ORGANIZES AWARD CEREMONY

Bank of Baroda, Chennai Metro
Region organized the “Baroda
Achievers Award” for the students
of Madras Institute Technology,
Chrompet, Chennaiwhereinthey glies & &

have presented cash rewards for the Students who have performed
exceedingly well in Academics, Sports and All round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
the awards to the students. The Dignitaries present were Dr. J Prakash,
Preofessor and Dean, MIT Campus, Rajesh, Chief Manager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region and other executives.

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

NMDC Steel Limited (NSL) was el
listed at Bombay Stock Exchange ¥
on 20.2.23. NSL, NMDC'’s
3 MTPA Integrated Steel Plant at
Nagarnarin Chhattisgarh, was list- 2
ed to become a public company. SRz -

The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD, NMDC/NSL, Amitava Mukherjee, Director, NSL,
D.K. Mohanty, Director, NSL, Independent Directors of NMDC and
Senior Officials of NMDC and NSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD & CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay, MD & CEO, IDBI Capital Markets & Securi-
ties Limited witnessed the listing ceremony. NMDC Steel Limited
was incorporated as a wholly owned subsidiary of NMDC Limited on
January 2, 2015 under the Companies Act, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
owned by the President of India, under the administrative control of
the Ministry of Steel, Government of India.

SBI LAUNCHES DEPOSIT SCHEME
R Radhakrishna, Chief General Manager, State Bank of India,
Local Head Office, Chennai, recently launched Amrit Kalash deposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Having a400-day tenure, the scheme s valid up to March
31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.




